INCOME TAX APPELLATE TRIBUNAL, HYDERABAD BENCHES

CAUSE LIST OF A BENCH FOR 02-FEBRUARY-2026 (MONDAY)

Srl | Appeal Number |Assmt. Year Assessee Name Counsel

1 ITA 828/HYD/2024 2016-17 | [D] ENGENRIN HYDRO POWER LIMITED (E-FILED-(RECALLED CASE)) CA MV Joshi

2 ITA 829/HYD/2024 2017-18 [D] ENGENRIN HYDRO POWER LIMITED (E-FILED-(RECALLED CASE)) CA MV Joshi

3 ITA 830/HYD/2024 2018-19 [D] ENGENRIN HYDRO POWER LIMITED (E-FILED-(RECALLED CASE)) CA MV Joshi

4 ITA 831/HYD/2024 2018-19 | [D] ENGENRIN HYDRO POWER LIMITED (E-FILED-(RECALLED CASE)) CA MV Joshi

5 ITA 9/HYD/2025 2022-23 [D] SAI BALAJI DEVELOPERS (E-FILED) Assessee

6 ITA 907/HYD/2025 2022-23 [A] SAI BALAJI DEVELOPERS (E-FILED - DEFECTIVE) Assessee

7 ITA 106/HYD/2025 2018-19 | [A] KONDAL REDDY KOTHA (E-FILED) Adv S Rama Rao
8 ITA 211/HYD/2025 2017-18 [A] KNR GVR JOINT VENTURE (E-FILED) Adv S Sandhya
9 ITA 342/HYD/2025 2018-19 [D] RAMACHANDRA RAO VEERAMANENI (E-FILED - RECTIFIED) None

10 | ITA 636/HYD/2025 2022-23 | [D] EENADU TELEVISION PRIVATE LIMITED (E-FILED) Adv V Siva Kumar
11 | ITA 752/HYD/2025 2022-23 [A] EENADU TELEVISION PRIVATE LIMITED (E-FILED - RECTIFIED) Adv V Siva Kumar
12 | ITA 847/HYD/2025 2018-19 [A] ARUN KUMAR SOLANKI (E-FILED - DEFECTIVE) Adv S Sandhya
13 | ITA 849/HYD/2025 2018-19 [A] ARUN KUMAR SOLANKI (E-FILED - DEFECTIVE) Adv S Sandhya
14 | ITA 850/HYD/2025 2018-19 [A] ARUN KUMAR SOLANKI (E-FILED - DEFECTIVE) Adv S Sandhya
15 | ITA 960/HYD/2025 2018-19 [D] SRI VENKATESWARA CINE CHITRA LLP (E-FILED) CA A Srinivas
16 | ITA 963/HYD/2025 2020-21 [D] SRI VENKATESWARA CINE CHITRA LLP (E-FILED) CA A Srinivas
17 | ITA 993/HYD/2025 2018-19 | [A] RAMACHANDRA RAO VEERAMANENI (E-FILED) None

18 | ITA 1493/HYD/2025 2017-18 [A] JITHENDER REDDY POLU (E-FILED- DEFECTIVE) Adv Nagaraju
19 | ITA 1714/HYD/2025 2009-10 [A] VENKATESHAM AEDUKONDALA (E-FILED) Adv S Sandhya

Assistant Registrar
15-Jan-2026|




INCOME TAX APPELLATE TRIBUNAL, HYDERABAD BENCHES

CAUSE LIST OF A BENCH FOR 03-FEBRUARY-2026 (TUESDAY)

Srl | Appeal Number |Assmt. Year Assessee Name Counsel
CAM
1 | ITA562/HYD/2020 | 2007-08 |[A] OM VISHNU CONSTRUCTIONS Chandramouleswara
Rao
CAM
2 ITA 588/HYD/2020 2007-08 [A] OM VISHNU CONSTRUCTIONS Chandramouleswara
Rao
3 | ITA251/HYD/2024 | 2021-22 |[D] SIRISHA LAGADAPATI (E-FILELD - RECTIFIED) CA K C Devdas
4 | ITA712/HYD/2024 | 2014-15 |[A] NARAYANLAL BAHETI (E-FILED - RECTIFIED) Ad¥0§fr‘]jicglrth
5 | ITA911/HYD/2024 | 2017-18 |[A] DAKAPPAGARI NAVEEN KUMAR (E-FILED - DEFECTIVE) Assessee
6 | ITA457/HYD/2025 | 2017-18 |[D] NAVAYUGA ENGINEERING COMPANY LIMITED (E-FILED - DEFECTIVE) Adv f(i’:;'a':ava”
7 | ITA458/HYD/2025 | 2018-19 |[D] NAVAYUGA ENGINEERING COMPANY LIMITED (E-FILED - DEFECTIVE) Adv f(i’:;'aﬁava”
8 | ITA 1315/HYD/2025 | 2017-18 |[A] SRINIVAS REDDY ANDE (E-FILED) Assessee
9 | ITA 1358/HYD/2025 | 2010-11 | [A] SATYANARAYANA REDDY CHERUKU (E-FILED) Adv S Rama Rao
10 | ITA 1503/HYD/2025 | 2018-19 | [A] ABHI CONSTRUCTION AND DEVELOPERS (E-FILED) CA K A Sai Prasad
11 | ITA 1632/HYD/2025 | 2020-21 | [A] SUBHASH CHANDAR KHANDOR (E-FILLED -RECTIFIED) Adv S Sandhya
12 | ITA 1866/HYD/2025 | 2018-19 | [A] RAJA REDDY ALLAM (E-FILED)
13 | TTA 1868/HYD/2025 | 201819 ([BA:(] :i :lgg )KODAVALIVARI PALEM PRIMARY AGRICULTURAL CO-OP SOCIETY
14 | ITA 1869/HYD/2025 | 2019-20 | [A] 305 KODAVALIVARIPALEM PRIMARY AGRICULTURAL CO- OP SOCIETY
(BY HAND)
15 | ITA 2044/HYD/2025 | 2018-19 | [A] N.A.M. EXPRESSWAY LIMITED (E- FILED - RECTIFIED) Adv Ananya Kpoor

Assistant Registrar
15-Jan-2026|




INCOME TAX APPELLATE TRIBUNAL, HYDERABAD BENCHES

CAUSE LIST OF A BENCH FOR 04-FEBRUARY-2026 (WEDNESDAY)

Srl | Appeal Number |Assmt. Year Assessee Name Counsel

1 | ITA304/HYD/2021 | 2016-17 |[A]VERTAFORE INDIA PRIVATE LIMITED Adv A V Raghuram
2 | ITA506/HYD/2022 | 2018-19 |[A] INVESCO(INDIA) PRIVATE LIMITED CA Sriram Seshadri
3 | ITA 1169/HYD/2024 | 2020-21 | [A] SAIMANI RUBBER INDUSTRIES (E-FILED - DEFECTIVE) Adv SNSR Chinmai
4 | ITA341/HYD/2025 | 2012-13 |[A]KIRAN BALA GUPTA (E-FILED) Adv A V Raghuram
5 | ITA645/HYD/2025 | 2018-19 |[D] ANWARUL - ULOOM EDUCATIONAL ASSOCIATION (E-FILED) Adv M V Anil Kumar
6 | CO18/HYD/2025 | 2018-19 |[A] ANWARUL ULOOM EDUCATIONAL ASSOCIATION (E-FILED - DEFECTIVE) | Adv M V Anil Kumar
7 | ITA976/HYD/2025 | 2016-17 |[A] ANWARUL-ULOOM EDUCATIONAL ASSOCIATION (E-FILED - RECTIFIED) |Adv M V Anil Kumar
8 | ITA750/HYD/2025 | 2018-19 |[A] PALAMURU UNIVERSITY (E-FILED) Adv P Vinod

9 | ITA751/HYD/2025 | 2019-20 |[A] PALAMURU UNIVERSITY (E-FILED) Adv P Vinod

10 | ITA 848/HYD/2025 | 2016-17 |[A] SATYANARAYANA VOORA (E-FILED) C}ﬁa?ﬁ;ifm;a

11 | ITA 1069/HYD/2025 | 2017-18 |[D] RAMLAXMAN PARBOILED RICE (P) LTD. (E-FILED) CAC :;": dhj;hwar
12 | ITA 1743/HYD/2025 | 2017-18 | [A] RAMLAXMAN PARBOILED RICE PRIVATE LIMITED (E-FILED)

13 | A 1258/HYD/2025 | 2018-19 R[IEDé _l'_I;I;,IAé\IDS)MISSION CORPORATION OF TELANGANA LIMITED (E-FILED - Adv MV Anil Kumar
14 | [TA 1584/HYD/2025 | 2017-18 R[é\é _I'_I'II'Q:?I;\IDS)MISSION CORPORATION OF TELANGANA LIMITED (E-FILED- Adv MV Anil Kumar
15 | ITA 1585/HYD/2025 | 2018-19 | [A] TRANSMISSION CORPORATION OF TELANGANA LIMITED (E-FILED) Adv M V Anil Kumar
16 | ITA 1575/HYD/2025 | 2015-16 | [A] DAWAT E ISLAMI AP (E-FILED- EXPLANATION) None éﬁg{?;lr)”me"t
17 | ITA 1618/HYD/2025 | 2020-2021 |[A]R.K DISTILLERIES PRIVATE LIMITED (E-FILED-DEFECTIVE) C’:,I;r]gif:;:“

18 | ITA 1742/HYD/2025 | 2019-20 |[A] TIRUMALAIAH SOMA (E-FILED)

19 | ITA 1879/HYD/2025 | 2022-23 | [A] MERIDIAN MARKETERS (E-FILED)

20 | ITA 1880/HYD/2025 | 2013-14 |[A] CDR PROJECTS PRIVATE LIMITED (E-FILED)

Assistant Registrar

15-Jan-2026




TAX APPELLATE TRIBUNAL, HYDERABAD BENCHES

INCOME

CAUSE LIST OF A BENCH FOR 05-FEBRUARY-2026 (THURSDAY)

Srl | Appeal Number |Assmt. Year Assessee Name Counsel

1 | ITA 1180/HYD/2024 2022-23 [A] PRIMARY AGRICULTURAL COPERATIVE CREDIT SOCIETY (E-FILED) Adv M V Anil Kumar
2 | ITA 1303/HYD/2024 2021-22 [A] R.A.K CERAMICS INDIA PRIVATE LIMITED (E-FILED) CA Divya Motwani
3 | ITA 1181/HYD/2025 2022-23 [A] ASHOK MANSHUKLAL DOSHI (E-FILED - RECTIFIED) CA K A Sai Prasad
4 | ITA 1193/HYD/2025 2023-24 [A] DHANWANTARI FOUNDATION INTERNATIONAL NIRAAMAYAM (E-FILED) |CA Harshith Sharma
5 | ITA 1428/HYD/2025 2017-18 (EE?]FTLESL:AI;\I;I‘:’ESCI'ECQ) REDDY ENGINEERS AND CONTRACTORS PVT, LTD. CA K A Sai Prasad
6 CO 30/HYD/2025 2017-18 | [A] K BALA NARSIMHA REDDY ENGINEERS AND CONTRACTORS PVT,, LTD. CA K A Sai Prasad
7 | ITA 1518/HYD/2025 2016-17 [A] SEVEN ENERGIES ODISHA LIMITED (E-FILED- DEFECTIVE) Adv Sashank Dundu
8 | ITA 1576/HYD/2025 2018-19 [A] VAGDEVI EDUCATIONAL SOCIETY (E-FILED) Adv A Aruna

9 | ITA 1577/HYD/2025 2019-20 | [A] VAGDEVI EDUCATIONAL SOCIETY (E-FILED) Adv A Aruna

10 | ITA 1578/HYD/2025 2020-21 [A] VAGDEVI EDUCATIONAL SOCIETY (E-FILED) Adv A Aruna

11 | ITA 1699/HYD/2025 2016-17 [A] MOHAMMED IKRAM UL HAQ (E-FILED) Adv P Vinod

12 | ITA 1718/HYD/2025 2017-18 | [A] SUSHEE REALTY LLP (E-FILED) Adv S Sandhya
13 | ITA 1719/HYD/2025 2022-23 [A] GOUD SRINIVAS GOUD (E-FILED) CA K A Sai Prasad
14 | ITA 1720/HYD/2025 | 2013-2014 | [A] SIPUL ENTERPRISES LIMITED (E-FILED) None

15 | ITA 1887/HYD/2025 2020-21 [A] MADDULA BALAMURALI (E-FILED)

16 | ITA 1888/HYD/2025 2016-17 [A] PRAGATI BIOPHARMA PRIVATE LIMITED (E-FILED)

17 | ITA 1889/HYD/2025 2023-24 [A] JAIPAL JONA (E-FILED)

Assistant Registrar

15-Jan-2026|




INCOME TAX APPELLATE TRIBUNAL, HYDERABAD BENCHES

CAUSE LIST OF A BENCH FOR 09-FEBRUARY-2026 (MONDAY)

Srl | Appeal Number |Assmt. Year Assessee Name Counsel

1 | ITA 1034/HYD/2025 | 2018-19 | [A] CEO SECRETARY CHERUKURU PACS NO O R 242 (E-FILED - DEFECTIVE) None

2 | ITA 1164/HYD/2025 | 2016-17 hﬁﬁ#ﬁﬁ"@?&’gﬁ E%Eg#?&é)VEERA BRAHMENDRA SWAMULA VARI Adv Ravindra Chenji
3 | ITA 2287/HYD/2025 | 2016-17 I\EILAJ]'I'?'EI{/IME?EI? ;’IIEQTG)P OTHULURT VEERABRAHMENDRA SWAMULAVARI Adv Ravindra Chenji
4 | ITA 1215/HYD/2025 | 2015-16 | [A] SHERI MADHU SUDHAN (E-FILING - DEFECTIVE) CAASRSS Siva

5 | ITA 1216/HYD/2025 | 2016-17 |[A] SHERI MADHU SUDHAN (E-FILING - DEFECTIVE) CAASRSS Siva

6 | ITA 1268/HYD/2025 | 2022-23 | [A] SATYA SAYEE BABU DIVI (E-FILED - DEFECTIVE) Assessee

7 | ITA 1629/HYD/2025 | 2016-17 | [A] KOTIREDDY NAGIREDDY (E- FILED) Adv kan'lzirta“ya
8 | ITA 1748/HYD/2025 | 2016-17 | [A] VENKATA RAJASEKHAR KONERU (E-FILED)

9 | ITA 1750/HYD/2025 | 2013-2014 | [A] AGRI GOLD ORGANICS PRIVATE LIMITED (E-FILED)

10 | ITA 1751/HYD/2025 | 2014-2015 | [A] AGRI GOLD ORGANICS PRIVATE LIMITED (E-FILED)

11 | ITA 1755/HYD/2025 | 2017-18 | [A] SRIDHAR CHALLURI (E-FILED)

12 | ITA 1756/HYD/2025 | 2013-14 | [A] PURI RAJU (E-FILED)

13 | ITA 1757/HYD/2025 | 2020-21 | [A] YENIGALLA SHIVA (E-FILED)

14 | ITA 1899/HYD/2025 | 2016-17 | [A] MALLIKARJUNA KUNTRAPAKA (E-FILED)

15 | ITA 1900/HYD/2025 | 2018-2019 | [A] CDG PETCHEM LIMITED (E-FILED)

16 | ITA 1901/HYD/2025 | 2018-19 | [A] SURYA NAIK RATHLAVATH (E-FILED)

Assistant Registran

15-Jan-2026|




INCOME TAX APPELLATE TRIBUNAL, HYDERABAD BENCHES

CAUSE LIST OF A BENCH FOR 10-FEBRUARY-2026 (TUESDAY)

Srl | Appeal Number |Assmt. Year Assessee Name Counsel
[A] ENTAIN SOFTWARE DEVELOPMENT SERVICES (INDIA) PVT LTD Adv D Prabhakar
1 | ITA762/HYD/2024 | 2020-21 |(FORMERLY KNOWN AS IVY SOFTWARE DEVELOPMENT SERVICES PVT LTD) R
(E-FILED) Y
2 | ITA316/HYD/2025 | 2018-19 |[D] SIVA SHANKAR REDDY GANDLURU (E-FILED) None
3 | ITA922/HYD/2025 | 2013-14 |[A] SHANKAR GOUD BALAGONI (E-FILED - RECTIFIED) CAP M‘g:c')' Mohan
4 | ITA936/HYD/2025 | 2021-22 |[A]ZAVERI JEWELLERS (E-FILED- DEFECTIVE) Adv Abhinay Reddy
5 | ITA953/HYD/2025 | 2021-22 |[D]ZAVERI JEWELLERS (E-FILED) Adv Abhinay Reddy
6 | ITA 1324/HYD/2025 | 2022-23 | [A] MUNUSWAMY LAKSHMAMMA RAJAGOPAL (E-FILED) None
7 | 1A 1530/HvD/2025 | 2013-14 F[IAL]E \SI)ENSAR CONSTRUCTIONS COMPANY LIMITED (E-FILED-EXPLANATION | 1 & bt it
] [A] THE ANDHRA BANK FARMERS SERVICE CO OPERATIVE SOCIETY
8 | TTA 1565/HYD/2025 | 2016-17 | 1\ep TEKULAPALLY (E-FILED-DEFECTIVE) None
] [A] THE ANDHRA BANK FARMERS SERVICE COOPERATIVE SOCIETY
9 | [TA1582/HYD/2025 | 201516 | 1MTep TEKULAPALLY (E- FILED--DEFECTIVE) None
10 | ITA 1572/HYD/2025 | 2019-20 | [A] PAVANI & SSS CONSTRUCTIONS (E-FILED-DEFECTIVE) None
11 | ITA 1574/HYD/2025 | 2020-2021 | [A] ASHOK KUMAR AGARWAL (E-FILED--DEFECTIVE) None
12 | ITA 1723/HYD/2025 | 2017-2018 | [A] TOKYO JAPAN CENTRE PRIVATE LIMITED (E-FILED) Adv ?(ir:;'a':a"a”
13 | ITA 1763/HYD/2025 | 2011-12 |[A] EDCO (INDIA) PRIVATE LIMITED (E-FILED)
14 | ITA 1764/HYD/2025 | 2019-20 | [A] APPAJI VENKATA PADMANABHUNI (E-FILED)
15 | ITA 1904/HYD/2025 | 2017-18 |[A] POREDDY SAMBASIVA REDDY (E-FILED)
16 | ITA 1905/HYD/2025 | 2019-20 |[A] POREDDY SAMBASIVA REDDY (E-FILED)
Assistant Registrar

15-Jan-2026|




INCOME TAX APPELLATE TRIBUNAL, HYDERABAD BENCHES

CAUSE LIST OF A BENCH FOR 11-FEBRUARY-2026 (WEDNESDAY)

Srl | Appeal Number |Assmt. Year Assessee Name Counsel

1 | ITA74/HYD/2022 | 2008-09 |[D]B.SURYANARAYANA RAJU CA K C Devdas

2 | ITA480/HYD/2024 | 2022-23 |[A]ISHARE BUSINESS SERVICES (INDIA) PVT LTD (E-FILED - RECTIFIED) CA A. Srinivas

3 | ITA492/HYD/2024 | 2013-14 |[A] NASKON SOFT SOLUTIONS PVT LTD (E-FILED - DEFECTIVE) CA A. Srinivas

4 | ITA 1277/HYD/2024 | 2017-18 |[D] RAMESH BABU SEGU (E-FILED) CA K A Sai Prasad
5 | CO3/HYD/2025 2017-18 | [A] RAMESH BABU SEGU (E-FILED) CA K A Sai Prasad
6 | ITA137/HYD/2025 | 2018-19 |[A] RAMESH BABU SEGU (E-FILED - DEFECTIVE) CA K A Sai Prasad
7 | ITA269/HYD/2025 | 2015-16 |[A] MADIREDDY VEERARAGHAVAREDDY (E-FILED- DEFECTIVE) CA A Srinivas

8 | ITA 1146/HYD/2025 | 2016-17 |[D] MADIREDDY VEERARAGHAVAREDDY (E-FILED - RECTIFIED) CA A Srinivas

9 | ITA384/HYD/2025 | 2013-14 |[A] RAJAREDDY PERIYAVARAM (E-FILED- DEFECTIVE) CA A Srinivas

10 | ITA921/HYD/2025 | 2017-18 |[D]M/S ALI FOREX PRIVATE LIMITED (E-FILED- DEFECTIVE) Adv Mohd Afzal
11 | ITA 1057/HYD/2025 | 2018-19 |[A] SUVEN TRUST (E-FILED) Adv Mohd Afzal
12 | ITA 1171/HYD/2025 | 2016-17 | [A] SANJEEVAIAH GORANTLA (E-FILED - DEFECTIVE) None

13 | ITA 1305/HYD/2025 | 2018-19 | [A] THE PRAKASAM DISTRISET POLICE WELFARE ASSOCIATION (E-FILED) Assessee

14 | ITA 1519/HYD/2025 | 2013-14 |[D] IDDAIAH VARIKUPPALA (E-FILED) Adv M V Anil Kumar
15 | ITA 1569/HYD/2025 | 2013-14 |[D] IDDAIAH VARIKUPPALA (E-FILED - RECTIFIED) Adv M V Anil Kumar
16 | ITA 1631/HYD/2025 | 2017-18 | [A] SRI DURGA AUTO MOTIVES (E-FILING) Adv P Vinod

17 | ITA 1657/HYD/2025 | 2018-19 | [A] RAJASHEKAR REDDY ANTHIREDDY (E-FILED) Adv kan'lzirta”ya
18 | ITA 1738/HYD/2025 | 2023-24 | [A] RAJARAM PRASAD YALAMADDI (BY HAND) None

19 | ITA 1909/HYD/2025 | 2022-23 | [A] BABITHA DEVI AGARWAL (E-FILED)

20 | ITA 1910/HYD/2025 | 2016-17 | [A] VENKATA RAMANA VUPPALA (E-FILED)

Assistant Registrar]

15-Jan-2026|




INCOME TAX APPELLATE TRIBUNAL, HYDERABAD BENCHES

CAUSE LIST OF A BENCH FOR 12-FEBRUARY-2026 (THURSDAY)

Srl | Appeal Number |Assmt. Year Assessee Name Counsel

1 ITA 959/HYD/2024 2015-16 [A] MAHENDER PAMPATI (E-FILED) CA A. Srinivas

2 ITA 967/HYD/2024 2020-21 [A] CURIA INDIA PRIVATE LIMITED (E-FILED - RECTIFIED) Adv Utkarsa Gupta
3 | ITA 1293/HYD/2025 2018-19 [D] MARIGOLD APPAREL INDUSTRIES PRIVATE LIMITED (E-FILED) Adv P Vinod

4 CO 29/HYD/2025 2018-19 [A] MARIGOLD APPAREL INDUSTRIES PRIVATE LIMITED (E- FILED) Adv P Vinod

5 | ITA 1490/HYD/2025 2013-14 | [A] SIDDALINGAM MULA (E-FILED) Adv Mohd Afzal
6 | ITA 1491/HYD/2025 2014-15 [A] SIDDALINGAM MULA (E-FILED) Adv Mohd Afzal
7 | ITA 1492/HYD/2025 2015-16 [A] SIDDALINGAM MULA (E-FILED- DEFECTIVE) Adv Mohd Afzal
8 | ITA 1659/HYD/2025 | 2016-2017 | [A] UNITED INFRA MINERALS PRIVATE LIMITED (E-FILED) CA Deepak Chopra
9 | ITA 1660/HYD/2025 | 2016-2017 | [A] UNITED INFRA MINERALS PRIVATE LIMITED (E-FILED) CA Deepak Chopra
10 | ITA 1733/HYD/2025 2013-14 D[g]:EGCUTFI{\l/Jg/)AYOOR INFRASTRUCTURE PRIVATE LIMITED (BY HAND - CA Jeejoe Fredy
11 | ITA 1734/HYD/2025 2014-15 D[g]:EGCUTI?\l/Jg/)AYOOR INFRASTRUCTURE PRIVATE LIMITED (BY HAND - CA Jeejoe Fredy
12 | ITA 1735/HYD/2025 2015-16 D[él]:EGCUTI?\%/)AYOOR INFRASTRUCTURE PRIVATE LIMITED (BY HAND - CA Jeejoe Fredy
13 | ITA 1736/HYD/2025 2016-17 D[él]:EGCUTFI{\lfgl)AYOOR INFRASTRUCTURE PRIVATE LIMITED (BY HAND - CA Jeejoe Fredy
14 | ITA 1737/HYD/2025 2017-18 D[él]:EGCUTFI{\lg)AYOOR INFRASTRUCTURE PRIVATE LIMITED (BY HAND - CA Jeejoe Fredy
15 | ITA 1913/HYD/2025 2015-16 [A] TULASI DASARI (E-FILED)

16 | ITA 1914/HYD/2025 2016-17 | [A] TULASI DASARI (E-FILED)

17 | ITA 1915/HYD/2025 2021-22 [A] RITHWIK PROJECTS PRIVATE LIMITED (E-FILED)

Assistant Registrar
15-Jan-2026|




INCOME TAX APPELLATE TRIBUNAL, HYDERABAD BENCHES

CAUSE LIST OF A BENCH FOR 16-FEBRUARY-2026 (MONDAY)

Srl | Appeal Number |Assmt. Year Assessee Name Counsel

1 | ITA190/HYD/2023 | 2016-17 |[A] AURORA EDUCATIONAL SOCIETY CA MV Joshi

2 | ITA191/HYD/2023 | 2017-18 |[A] AURORA EDUCATIONAL SOCIETY CA MV Joshi

3 | ITA192/HYD/2023 | 2018-19 |[A] AURORA EDUCATIONAL SOCIETY CA MV Joshi

4 | ITA30/HYD/2025 | 2017-18 |[D]BHARAT ENGINEERING WORKS (E-FILED) e y:dh;; e
5 | ITA 1033/HYD/2025 | 2017-18 | [A] BHARAT ENGINEERING WORKS (E-FILED) e y:dh;; e
6 | ITA200/HYD/2025 | 2022-23 |[A] GOTTEMUKKALA CHAKRADHAR (E-FILED- DEFECTIVE) CAP M‘;{:g Mohan
7 | ITA 766/HYD/2025 | 2017-2018 |[A] NANDA ALA (E-FILED - DEFECTIVE) None

8 | ITA959/HYD/2025 | 2021-22 |[A]LAXMI SURYA KUMARI ATLURI (E-FILED) Adv Santi Pavan

Kumar

9 | ITA 1274/HYD/2025 | 2020-21 |[A] KAVYA BOPPANA (E-FILED) CA MV Joshi
10 | ITA 1378/HYD/2025 | 2019-20 | [A] SRIKANTH BODAGALA (E- FILED - RECTIFIED) None
11 | ITA 1510/HYD/2025 | 2019-20 | [A] SHAIK MAQBOOL BASHA (E-FILED) CA Darshan Jakharia
12 | ITA 1520/HYD/2025 | 2018-19 |[D] IMAGE BROADCASTING INDIA PVT. LTD. (E-FILED) CA Venkatesh
13 | ITA 1612/HYD/2025 | 2017-18 |[D] KSK ENERGY VENTURES LTD (E-FILED) None
14 | ITA 1693/HYD/2025 | 2017-18 | [A] ANJANEE VIJETHA KASTURI (E-FILED) Adv T(Er:zifa”ya
15 | ITA 1921/HYD/2025 | 2018-19 | [A] SUNITHA MALU (E-FILED)

Assistant Registrar

15-Jan-2026




INCOME

TAX APPELLATE TRIBUNAL, HYDERABAD BENCHES

CAUSE LIST OF A BENCH FOR 17-FEBRUARY-2026 (TUESDAY)

Srl | Appeal Number |Assmt. Year Assessee Name Counsel

1 | ITA926/HYD/2024 | 2020-2021 |[A] AVEVA SOLUTIONS INDIA LLP (E-FILED) 2:(‘1’ Elzrligr:nS?;:
> | 1A o1HYD/2024 | 2017-18 S[AAIJ/I ;\_lr,?_'\;AZI':?IFI{éI;G_II}:IE gaK\LTIELS g/?SDEL)JPU PARASPARA SAHAKARA PARIMITHA None

3 | ITA 1096/HYD/2025 | 2017-18 | [A] RAJESH YADAV PASHAM (E-FILED) CA K A Sai Prasad
4 | ITA 1376/HYD/2025 | 2016-17 |[A] MURAD KHETANI (E- FILED) CAC‘A\\J""I‘(’; ;‘f';‘g:{l‘ &
5 | ITA 1377/HYD/2025 | 2019-20 | [A] SHRI ALETI CHANDRA SEKHAR (E- FILED - DEFECTIVE) None

6 | ITA 1406/HYD/2025 | 2016-17 |[D] SARVEJANA HEALTHCARE PVT. LTD. (E-FILED - RECTIFIED) CA Satya Dinakar
7 | ITA 1511/HYD/2025 | 2020 | [D] SARVEJANA HEALTHCARE PRIVATE LIMITED (E-FILED- RECTIFIED) CA Satya Dinakar
6 | ITA 1547/HYD/2025 | 2017-18 F[IAE]E II;I)QIMARY AGRICULTURAL CO-OPERATIVE CREDIT SOCIETY LIMITED (E- Adv P Vinod

o | ITA 1548/HYD/2025 | 2017-18 F[IAE]E II;I)QIMARY AGRICULTURAL CO-OPERATIVE CREDIT SOCIETY LIMITED (E- Adv P Vinod
10 | TTA 1549/HYD2025 | 2017-18 F[IAE]E II;I)QIMARY AGRICULTURAL CO-OPERATIVE CREDIT SOCIETY LIMITED (E- Adv P Vinod

11 | TTA 1550/HYD/2025 | 2017-18 F[IAL]E II;I)RIMARY AGRICULTURAL CO-OPERATIVE CREDIT SOCIETY LIMITED (E- Adv P Vinod
12 | ITA 1772/HYD/2025 | 2017-18 | [A] MOHAMMED BHADURUDDIN (E- FILED) CA M.V. Joshi
13 | ITA 1773/HYD/2025 | 2017-18 | [A] PRITHVI REDDY KANCHARLA (E- FILED) CA V Harsha
14 | ITA 1798/HYD/2025 | 2022-23 |[A] GRENE ROBOTICS INDIA PRIVATE LIMITED (E-FILED) Adv Sree Lekha
15 | ITA 1927/HYD/2025 | 2020-21 | [A] PARADIGMIT TECHNOLOGY SERVICES PRIVATE LIMITED (E-FILED)

16 | ITA 1928/HYD/2025 | 2012-13 |[A] GADDAM UPENDER REDDY (E-FILED)

Assistant Registrar
15-Jan-2026|




INCOME

TAX APPELLATE TRIBUNAL, HYDERABAD BENCHES

CAUSE LIST OF A BENCH FOR 18-FEBRUARY-2026 (WEDNESDAY)

Srl | Appeal Number |Assmt. Year Assessee Name Counsel
1 ITA 227/HYD/2022 2011-12 [A] M ABDUL MANNAN CA K C Devdas
2 ITA 541/HYD/2023 2014-15 [A] MAHMOOD HUSSAIN SYED (E-FILED) CA K C Devdas
3 ITA 532/HYD/2024 2013-14 [A] BA CONTINUUM INDIA PRIVATE LIMITED (E-FILED - RECTIFIED) Adv Nishant Thakkar
4 ITA 42/HYD/2025 2015-16 [A] VIJAYKUMAR ODETI (E-FILED - DEFECTIVE) Adv G Anil Kumar
5 | ITA 1130/HYD/2025 2015-16 [A] THE SISTERS OF THE DESTITUTE EDUCATIONAL SOCIETY (E-FILED - Adv P Vinod
DEFECTIVE)
6 | ITA 1564/HYD/2025 2017 [D] DASHRATHA RAMARAO SURYANENI (E-FILED-DEFECTIVE) Adv P Vinod
7 | ITA 1588/HYD/2025 2021-22 [A] VIRTUSA CONSULTING SERVICES PRIVATE LIMITED (E-FILED - CA Tanmay Parekh
RECTIFIED)
8 | ITA 1589/HYD/2025 2022-23 [A] VIRTUSA CONSULTING SERVICES PRIVATE LIMITED (E-FILED- CA Tanmay Parekh
RECTIFIED)
9 | ITA 1590/HYD/2025 2023-24 [A] VIRTUSA CONSULTING SERVICES PRIVATE LIMITED (E-FILED - CA Tanmay Parekh
RECTIFIED)
10 | ITA 1601/HYD/2025 2012-13 [D] SHYAM SUNDER JHAWAR (E-FILED - DEFECTIVE) None
11 | ITA 1799/HYD/2025 2009-10 [A] MEKALA SHARATH REDDY (HUF) (E- FILED) CA Keerthana
) [A] ANDHRA PRADESH INDUSTRIAL INFRASTRUCTURE CORPORATION
12 | ITA 1931/HYD/2025 2014-15 LIMITED (E-FILED)
~ [A] ANDHRA PRADESH INDUSTRIAL INFRASTRUCTURE CORPORATION
13 | ITA 1932/HYD/2025 2015-16 LIMITED (E-FILED)
~ [A] ANDHRA PRADESH INDUSTRIAL INFRASTRUCTURE CORPORATION
14 | ITA 1933/HYD/2025 2016-17 LIMITED (E-FILED)
~ [A] ANDHRA PRADESH INDUSTRIAL INFRASTRUCTURE CORPORATION
15 | ITA 1934/HYD/2025 2020-21 LIMITED (E-FILED)
16 | ITA 1935/HYD/2025 2013-14 [A] NISHA KAPISTALAMCHETLUR (E-FILED)
17 | ITA 1936/HYD/2025 2014-15 [A] NISHA KAPISTALAMCHETLUR (E-FILED)
Assistant Registrar

15-Jan-2026|




INCOME

TAX APPELLATE TRIBUNAL, HYDERABAD BENCHES

CAUSE LIST OF A BENCH FOR 19-FEBRUARY-2026 (THURSDAY)

Srl | Appeal Number |Assmt. Year Assessee Name Counsel

1 | ITA 1290/HYD/2025 2018-19 [A] MAHAKALPA INFRA PROJECTS PRIVATE LIMITED (E-FILED - DEFECTIVE) CA Sravani

2 | ITA 1671/HYD/2025 2017-18 [A] FAYAZ MOHAMMED (E-FILED) CA MV Joshi

3 | ITA 1672/HYD/2025 2018-19 [A] FAYAZ MOHAMMED (E-FILED) CA MV Joshi

o | nrsuoons | aoisc | RO R0 REPESETED OV OAAPAT | o s rsd
5 | ITA 1794/HYD/2025 2017-18 [A] SADA SRAVAN REDDY (E-FILED) CA K A Sai Prasad
6 | ITA 1940/HYD/2025 | 2016-2017 | [A] THAKUR VIJAY SINGH (E-FILED)

7 | ITA 1946/HYD/2025 2020-21 [A] SREEVEENA VADDIREDDY (E-FILED)

8 | ITA 1947/HYD/2025 2021-22 [A] DHARMAGARI RAVINDER REDDY HUF (E-FILED)

9 | ITA 1948/HYD/2025 2022-23 [A] DHARMAGARI NARENDER REDDY HUF (E-FILED)

10 | ITA 1949/HYD/2025 2022-23 [A] DHARMAGARI RAVINDER REDDY HUF (E-FILED)

11 | ITA 1967/HYD/2025 2019-20 [A] DHARMAGARI SURENDER REDDY HUF (E-FILED)

12 | ITA 1968/HYD/2025 2020-21 [A] DHARMAGARI SURENDER REDDY HUF (E-FILED)

13 | ITA 1969/HYD/2025 2021-22 [A] DHARMAGARI SURENDER REDDY HUF (E-FILED)

14 | ITA 1970/HYD/2025 2022-23 [A] DHARMAGARI SURENDER REDDY HUF (E-FILED)

Assistant Registrar
15-Jan-2026|




INCOME

TAX APPELLATE TRIBUNAL, HYDERABAD BENCHES

CAUSE LIST OF A BENCH FOR 23-FEBRUARY-2026 (MONDAY)

Srl | Appeal Number |Assmt. Year Assessee Name Counsel
1 ITA 697/HYD/2022 2016-17 | [D] CHINTHAKUNTA RAMESH SRIDEVI CA MV Joshi
2 ITA 698/HYD/2022 2017-18 [D] CHINTHAKUNTA RAMESH SRIDEVI CA MV Joshi
3 ITA 699/HYD/2022 2018-19 [D] CHINTHAKUNTA RAMESH SRIDEVI CA MV Joshi
4 CO 23/HYD/2025 2016-17 | [A] CHINTHAKUNTA RAMESH SRIDEVI CA MV Joshi
5 CO 24/HYD/2025 2017-18 [A] CHINTHAKUNTA RAMESH SRIDEVI CA MV Joshi
6 CO 25/HYD/2025 2018-19 [A] CHINTHAKUNTA RAMESH SRIDEVI CA MV Joshi
7 ITA 144/HYD/2022 2017-18 | [A] STARS MULTIPURPOSE CO- OPERATIVE SOCIETY LIMITED CA MV Joshi
8 | ITA 1364/HYD/2025 2018-19 D[él]:ESg%T/?E)IVIULTIPURPOSE CO-OPERATIVE SOCIETY LIMITED (E- FILED - CA MV Joshi
9 | ITA 1365/HYD/2025 2022-23 D[él]:ESg%IT/?E)IVIULTIPURPOSE CO-OPERATIVE SOCIETY LIMITED (E- FILED - CA MV Joshi
10 | ITA 1955/HYD/2025 2016-17 [A] BALAN PROPERTY HOLDINGS PRIVATE LIMITED (E-FILED)
11 | ITA 1956/HYD/2025 2019-20 [A] KAMAKSHI INTERNATIONAL (E-FILED)
12 | ITA 1957/HYD/2025 2014-15 F[I,T_]ESI)QACE RURAL AGRICULTURAL CULTURAL EDUCATIONAL SOCIETY (E-
13 | ITA 1958/HYD/2025 | 2022-23 | [A] KIRAN KUMAR REDDY BITRAGUNTA (E-FILED)
Assistant Registrar

15-Jan-2026




INCOME TAX APPELLATE TRIBUNAL, HYDERABAD BENCHES

CAUSE LIST OF A BENCH FOR 24-FEBRUARY-2026 (TUESDAY)

Srl | Appeal Number |Assmt. Year Assessee Name Counsel
1 ITA 104/HYD/2024 2017-18 [A] NAGARJUNA FERTILIZERS AND CHEMICALS LIMITED (E-FILED - CA MV Joshi
RECTIFIED)
2 ITA 914/HYD/2024 2020-21 [A] N.A.M. EXPRESSWAY LIMITED (E-FILED - DEFECTIVE) CA Sownmya Singh
3 ITA 918/HYD/2024 | 2020-2021 | [A] SHV ENERGY PRIVATE LIMITED (E-FILED- RECTIFIED) CA Manju Prasad
4 | ITA 1308/HYD/2024 | 2021-2022 | [A] SHV ENERGY PRIVATE LIMITED (E-FILED) CA Manju Prasad
) [A] OPEN TEXT CORPORATION INDIA PRIVATE LIMITED (E-FILED - CA Sushanth
5 | ITA 1209/HYD/2024 2021-22 RECTIFIED) Cherukuri
6 | ITA 192/HYD/2025 2020-21 | [A] NUSUN GENETIC RESEARCH LIMITED (E-FILED- PARTIALLY RECTIFIED) CAP MLI‘{:(')' Mohan
7 ITA 401/HYD/2025 2014-15 [A] GEHNA PROJECTS PRIVATE LIMITED (E-FILED - RECTIFIED) CA MV Joshi
8 ITA 423/HYD/2025 2011-12 [A] BIOGENEX LIFE SCIENCES PRIVATE LIMITED (E-FILED-PARTIALLY CA MV Joshi
RECTIFIED)
9 ITA 424/HYD/2025 2012-13 [A] BIOGENEX LIFE SCIENCES PRIVATE LIMITED (E-FILED - PARTIALLY CA MV Joshi
RECTIFIED)
10 | ITA 553/HYD/2025 2008-09 [A] REIL ELECTRICALS INDIA LTD (E-FILED - RECTIFIED) CA MV Joshi
11 | ITA 694/HYD/2025 2006-07 [A] BRIGHTCOM GROUP LIMITED (E-FILED - DEFECTIVE) CA MV Joshi
12 | ITA 695/HYD/2025 2008-09 [A] BRIGHTCOM GROUP LIMITED (E-FILED - DEFECTIVE) CA MV Joshi
CAM
13 | ITA 1623/HYD/2025 2016-17 [A] SREE THARAKARAMA CONSTRUCTIONS (E-FILED-DEFECTIVE) Chandramouleswara
Rao
14 | ITA 1804/HYD/2025 2019-20 [A] SAPTHAGIRI GRAMEENA BANK (BY HAND) CA Sanjeev Aditya M
15 | ITA 1805/HYD/2025 2022-23 | [A] SAPTHAGIRI GRAMEENA BANK (BY HAND) CA Sanjeev Aditya M
~ [A] SAPTAGIRI GRAMEENA BANK (ERSTWHILE ANDHRA PRADESH . .
16 | ITA 2020/HYD/2025 2020-21 GRAMEENA BANK) (E- FILED) CA Sanjeev Aditya M
_ [A] SAPTAGIRI GRAMEENA BANK (ERSTWHILE ANDHRA PRADESH . .
17 | ITA 2021/HYD/2025 2023-24 GRAMEENA BANK) (E- FILED) CA Sanjeev Aditya M
18 | ITA 1962/HYD/2025 | 2023-2024 | [A] SANJAY KUMAR SOMANI (E-FILED)
19 | ITA 1963/HYD/2025 | 2019-20 |[A] U V CREATIONS (E-FILED)
20 | ITA 1964/HYD/2025 2023-24 | [A] U V CREATIONS (E-FILED)

Assistant Registrar
15-Jan-2026|




INCOME TAX APPELLATE TRIBUNAL, HYDERABAD BENCHES

CAUSE LIST OF A BENCH FOR 25-FEBRUARY-2026 (WEDNESDAY)

Srl | Appeal Number |Assmt. Year Assessee Name Counsel
1 ITA 285/HYD/2022 2009-10 [A] GADA JAYAKUMAR REDDY CA K C Devdas
2 ITA 286/HYD/2022 2010-11 [A] SHANTHI SWARUP GADA RAYAP REDDY CA K C Devdas
3 ITA 287/HYD/2022 2012-13 [A] SHANTHI SWARUP GADA RAYAP REDDY CA K C Devdas
4 ITA 195/HYD/2023 2008-09 [A] GADA BALREDDY CA K C Devdas
5 ITA 530/HYD/2024 2008-09 | [A] GADE BAL REDDY (E-FILED - DEFECTIVE) CA K C Devdas
6 ITA 859/HYD/2024 2009-10 [A] BALREDDY GADE (E-FILED-DEFECTIVE) CA K C Devdas
7 ITA 860/HYD/2024 2010-11 [A] BALREDDY GADE (E-FILED - DEFECTIVE) CA K C Devdas
8 ITA 861/HYD/2024 2011-12 [A] BALREDDY GADE (E-FILED) CA K C Devdas
9 ITA 862/HYD/2024 2012-13 [A] BALREDDY GADE (E-FILED) CA K C Devdas
10 | ITA 863/HYD/2024 2013-14 [A] BALREDDY GADE (E-FILED - DEFECTIVE) CA K C Devdas
11 | ITA 497/HYD/2025 | 2010-2011 | [A] GADE BALREDDY (E-FILED) CA K C Devdas
12 | ITA 1389/HYD/2025 2024-25 [A] MIDHANI PRIMARY HEALTH CARE CENTRE (E-FILED) Adv P Vinod
13 | ITA 1971/HYD/2025 2013-14 [A] VIDYUT SHAVING PRODUCTS LIMITED (E-FILED)
14 | ITA 1972/HYD/2025 2014-15 [A] VIDYUT SHAVING PRODUCTS LIMITED (E-FILED)
15 | ITA 1973/HYD/2025 2015-16 [A] VIDYUT SHAVING PRODUCTS LIMITED (E-FILED)
16 | ITA 1974/HYD/2025 2016-17 [A] VIDYUT SHAVING PRODUCTS LIMITED (E-FILED)
17 | ITA 1975/HYD/2025 2017-18 [A] VIDYUT SHAVING PRODUCTS LIMITED (E-FILED)
Assistant Registrar

15-Jan-2026




INCOME TAX APPELLATE TRIBUNAL, HYDERABAD BENCHES

CAUSE LIST OF A BENCH FOR 26-FEBRUARY-2026 (THURSDAY)

Srl | Appeal Number |Assmt. Year Assessee Name Counsel

1 | ITA195/HYD/2021 | 2016-17 |[[A] DST WORLDWIDE SERVICES INDIA PRIVATE LIMITED Adv Ashwin Nalhe
2 |IT(TP)A 77/HYD/2022| 2017-18 |[A] DST WORLDWIDE SERVICES INDIA PRIVATE LIMITED Adv Ashwin Nalhe
3 | ITA484/HYD/2023 | 2015-16 | [A] VENKATESHWAR RAO CHILLARA (E-FILED) Adv Sashank Dundu
4 | ITA339/HYD/2025 | 2017-18 |[A] CORTEVA AGRISCIENCE SERVICES INDIA PRIVATE LIMITED (E-FILED) | CA Sandeep Bansal
5 | ITA463/HYD/2025 | 2020-21 |[A] COUNTRY CLUB HOSPITALITY & HOLIDAYS LIMITED (E-FILED) CA MV Joshi

6 | ITA611/HYD/2025 | 2020-21 |[A] VIVESSA INDUSTRIES PRIVATE LIMITED (E-FILED) CA M V Joshi

7 | ITA 1165/HYD/2025 | 2023-24 | [A] NTT MANAGED SERVICES INDIA PRIVATE LIMITED (E-FILED) None

8 | ITA 1670/HYD/2025 | 2017-18 |[D] SPR PUBLICATION PRIVATE LIMITED (E-FILED) CA MV Joshi

9 | ITA 1776/HYD/2025 | 2011-12 | [A] SPR PUBLICATIONS PRIVATE LIMITED (E- FILED) CA MV Joshi

10 | ITA 1777/HYD/2025 | 2017-18 | [A] SPR PUBLICATIONS PRIVATE LIMITED (E- FILED) CA MV Joshi

11 | ITA 2294/HYD/2025 | 2014-15 | [A] SPR PUBLICATIONS PRIVATE LIMITED (E- FILING) CA MV Joshi

12 | ITA 2295/HYD/2025 | 2014-15 | [A] SPR PUBLICATIONS PRIVATE LIMITED (E- FILING) CA MV Joshi

13 | ITA 1786/HYD/2025 | 2020-21 |[A] VUSHKE BAVI MADHAVA REDDY (E-FILED) Adv Tkucnr;zi:a”ya
14 | ITA 1787/HYD/2025 | 2017-2018 |[A] AGRI GOLD PROJECTS LIMITED (E-FILED) Adv ‘T‘i’:‘:‘afava”

Assistant Registrar

15-Jan-2026|




INCOME TAX APPELLATE TRIBUNAL, HYDERABAD BENCHES

CAUSE LIST OF B BENCH FOR 02-FEBRUARY-2026 (MONDAY)

Srl | Appeal Number |Assmt. Year Assessee Name Counsel

1 | ITA627/HYD/2023 | 2011-12 |[A] VAISHNOVI AND TBPR JV (E-FILED) CA MV Joshi

2 | ITA466/HYD/2024 | 2017-18 |[D]BSCPL INFRASTRUCTURE LIMITED (E-FILED - DEFECTIVE) Adv SNSR Chinmai
3 | 1A 409/HYD/2024 | 201617 D[él]: éJCI\ITII(\)/l;)BANK OF INDIA (ANDHRA BANK BEFORE MERGER) (E-FILED - Racnﬁ\ezr}ivr;g?an

4 | 1A 37/HYD/2025 2016 D[ggEUCIiII(\Z)/E)BANK OF INDIA (ERSTWHILE ANDHRA BANK) (E-FILED- Ra%\egr:m?an

5 | ITA343/HYD/2025 | 2012-13 |[D] UNION BANK OF INDIA MUMBAI (E-FILED - DEFECTIVE) Racnﬁ\esgingan

6 | ITA126/HYD/2025 | 2007-08 |[A] SUNIL KUMAR AHUJA (E-FILED - RECTIFIED) Adv S Sandhya
7 | ITA127/HYD/2025 | 2008-09 | [A] SUNIL KUMAR AHUJA (E-FILED - RECTIFIED) Adv S Sandhya
8 | ITA128/HYD/2025 | 2009-10 | [A] SUNIL KUMAR AHUJA (E-FILED - RECTIFIED) Adv S Sandhya
9 | ITA460/HYD/2025 | AY 2016-17 | [A] VARIMAN GLOBAL ENTERPRISES LIMITED (E-FILED) CABﬁg’g;%"p
10 | ITA 461/HYD/2025 | AY 2017-18 | [A] VARIMAN GLOBAL ENTERPRISES LIMITED (E-FILED) CABﬁg’g;?/Op

11 | ITA 625/HYD/2025 | 2021-2022 | [A] PROGRESSIVE CONSTRUCTIONS LIMITED (E-FILED) Adv iirr‘:a':ava”
12 | ITA628/HYD/2025 | 2020-21 |[A] SUMANTH BADIGA (E-FILED) Adv V Siva Kumar
13 | ITA 666/HYD/2025 | 2019-20 |[A] SUNIL KUMAR AHUJA (E-FILED) Adv S Sandhya
14 | ITA 757/HYD/2025 | 2019-20 |[D] SUNIL KUMAR AHUJA (E-FILED) Adv S Sandhya
15 | ITA892/HYD/2025 | 2017-18 |[A] MOHAMMED HAMEED BABU (BY-POST - DEFECTIVE) CA M Madhusudan
16 | ITA 1062/HYD/2025 | 2016-17 |[A] SESHAM RAMANAIAH (E-FILED) Adv Venkata Suseela
17 | ITA 1123/HYD/2025 | 2017-18 |[A] MAHANTH DESIGNERS PRIVATE LIMITED (E-FILED) Assessee

18 | ITA 1744/HYD/2025 | 2016-17 | [A] SNP REAL ESTATES PRIVATE LIMITED (E-FILED)

19 | ITA 1745/HYD/2025 | 2007-08 | [A] VENKATESWAR REDDY SURAM (E-FILED)

20 | ITA 1746/HYD/2025 | 2008-09 | [A] VENKATESWAR REDDY SURAM (E-FILED)

21 | ITA 1747/HYD/2025 | 2009-10 | [A] VENKATESWAR REDDY SURAM (E-FILED)

Assistant Registrar

15-Jan-2026|




INCOME TAX APPELLATE TRIBUNAL, HYDERABAD BENCHES

CAUSE LIST OF B BENCH FOR 03-FEBRUARY-2026 (TUESDAY)

Srl | Appeal Number |Assmt. Year Assessee Name Counsel

1 | ITA205/HYD/2021 | 2016-17 |[A]BA CONTINUUM INDIA PRIVATE LIMITED CA Kranthi Palivela
2 | ITA133/HYD/2025 | 2014-2015 | [A] NAGABHUSHANA PAMALA (E-FILED) Adv iﬁiafa"a”
3 | ITA 134/HYD/2025 | 2014-2015 |[A] NAGABHUSHANA PAMALA (E-FILED) Adv f(ﬁiafa"a”
4 | ITA 135/HYD/2025 | 2017-2018 |[A] NAGABHUSHANA PAMALA (E-FILED) Adv f(aur::afa"a”
5 | ITA 136/HYD/2025 | 2017-2018 | [A] NAGABHUSHANA PAMALA (E-FILED) Adv ii?:a':a"a”
6 | ITA590/HYD/2025 | 2013-14 |[A]LAXMI SRINIVAS REDDY PASHAM (E-FILED - DEFECTIVE) Assessee

7 | ITA591/HYD/2025 | 2014-15 |[A] LAXMI SRINIVAS REDDY PASHAM (E-FILED - DEFECTIVE) Assessee

8 | ITA652/HYD/2025 | 2019-20 |[A] MIRCHI DEVELOPERS PVT LTD (E-FILED - DEFECTIVE) Adv S Pavan Kalyan
9 | ITA711/HYD/2025 | 2021-22 |[A] UNIMED HEALTH CARE PRIVATE LIMITED (E-FILED - DEFECTIVE) CA Sravani

10 | ITA759/HYD/2025 | 2020-21 |[A] SUNIL KUMAR MUTHYALA (E-FILED) Adv Sree Lekha
11 | ITA955/HYD/2025 | 2017-18 |[D] POTHIREDDY SUDHAKAR REDDY (E-FILED- DEFECTIVE) CA Pa‘c’_;”rt'i(”mar
12 | ITA 1008/HYD/2025 | 2018-19 | [A] INVENTAA INDUSTRIES PRIVATE LIMITED (E-FILED - DEFECTIVE) Adv Abhinay Reddy
13 | ITA 1009/HYD/2025 | 2020-21 | [A] INVENTAA INDUSTRIES PRIVATE LIMITED (E-FILED - DEFECTIVE) Adv Abhinay Reddy
14 | ITA 1166/HYD/2025 | 2021-2022 | [A] VINCI GLOBAL PRIVATE LIMITED (E-FILED) CA Satish Kumar
15 | ITA 1420/HYD/2025 | 2017-18 | [A] ANIL KUMAR TAYAL HUF (E-FILED) Adv S Sandhya
16 | ITA 1444/HYD/2025 | 2016-17 | [A] JEEVAN SHAKTI CHIT FUND PVT LIMITED (E-FILED - DEFECTIVE) Adv S Sandhya
17 | ITA 1594/HYD/2025 | 2019-20 | [A] ANIL KUMAR TAYAL HUF (E-FILED) Adv S Sandhya
18 | ITA 1595/HYD/2025 | 2020-21 | [A] ANIL KUMAR TAYAL (E-FILED) Adv S Sandhya
19 | ITA 1596/HYD/2025 | 2021-22 | [A] ANIL KUMAR TAYAL (E-FILED - DEFECTIVE) Adv S Sandhya
20 | ITA 1877/HYD/2025 | 2017-18 |[A] AASHI REALTORS (E-FILED)

Assistant Registran

15-Jan-2026|




INCOME TAX APPELLATE TRIBUNAL, HYDERABAD BENCHES

CAUSE LIST OF B BENCH FOR 04-FEBRUARY-2026 (WEDNESDAY)

Srl | Appeal Number |Assmt. Year Assessee Name Counsel

1 | mmAsayvD2025 | 20167 L[IAN]II!?EB&/EA_EIALE/;IMHA REDDY ENGINEERS AND CONTRACTORS PRIVATE Ascesse

2 | ITA 1058/HYD/2025 | 2023-24 | [D] THOGARCHEDU SUBHA SRI (E-FILED) CA Padmini Reddy
3 | ITA 1212/HYD/2025 | 2023-2024 | [A] HYDERABAD COACH BUILDERS PRIVATE LIMITED (E-FILING) Adv K R Pruthvish
4 | ITA 1309/HYD/2025 | 2018-19 |[A] THORALIKINDA PURBIAH SAI RAJ (DEFECTIVE) Adv Havilah Spurthi
5 | ITA 1372/HYD/2025 | 2020-21 | [A] RAMA KRISHNA REDDY ANKANNAGARI (E- FILED) Adv Tkucn'lzirta”ya
6 | ITA 1445/HYD/2025 | 2014-15 |[D] R K MINING PRIVATE LIMITED (E-FILED - DEFECTIVE) Adv iirr‘:afa"a”
7 | ITA 1469/HYD/2025 | 2020-21 | [A] SRINIVAS BELIDE (E-FILED-RECTIFIED) CA Chalamaiah
8 | ITA 1488/HYD/2025 | 2016-17 |[A] DRR AIMS PROPERTIES PRIVATE LIMITED (E-FILED-DEFECTIVE) CA Srinivas

9 | ITA 1489/HYD/2025 | 2018-19 |[A] PURNA CHANDER RAGAM (E-FILED-DEFECTIVE) Adv SNSR Chinmai
10 | ITA 1508/HYD/2025 | 2020-21 | [A] VENKATESHAM BELIDE (E-FILED) CA Chalamaiah
11 | ITA 1509/HYD/2025 | 2020-21 | [A] BELIDE RAJU (E-FILED) CA Chalamaiah
12 | ITA 1512/HYD/2025 | 2020-21 | [A] SHANKAR NEELA (E-FILED-DEFECTIVE) CA Chalamaiah
13 | ITA 1513/HYD/2025 | 2020-21 | [A] SUDHEER NEELA (E-FILED) CA Chalamaiah
14 | ITA 1533/HYD/2025 | 2020-21 | [A] ARANI MANOHAR VINODH KUMAR (E-FILED - EXPLANATION) Assessee

15 | ITA 1534/HYD/2025 | 2020-21 | [A] ARANI SUIATHA (E-FILED - EXPLANATION) Assessee

16 | ITA 1706/HYD/2025 | 2020-21 | [A] CHANDRA SEKHAR PINAPALA (E-FILED)

17 | ITA 1707/HYD/2025 | 2018-19 | [A] AFZAL BASHA MANDEM RAHAMTULLA (E-FILED)

18 | ITA 1881/HYD/2025 | 2015-16 | [A] CHILAKAMURI SUNANDA (E-FILED)

19 | ITA 1882/HYD/2025 | 2012-13 | [A] RAM REDDY JAKKIDI (E-FILED)

20 | ITA 1883/HYD/2025 | 2014-15 | [A] RAM REDDY JAKKIDI (E-FILED)

Assistant Registrar

15-Jan-2026




INCOME TAX APPELLATE TRIBUNAL, HYDERABAD BENCHES

CAUSE LIST OF B BENCH FOR 05-FEBRUARY-2026 (THURSDAY)

Srl | Appeal Number |Assmt. Year Assessee Name Counsel
1 | ITA592/HYD/2023 | 2011-12 |[A] NARESH KUMAR (E-FILED) CA MV Joshi
2 | ITA 1389/HYD/2024 | 2017-18 | [A] BASHARATH AHMED KHAN (E-FILED) CA M.V. Joshi
3 | 1A 327/HYD/2025 | 2013-2014 D[/E\l é\CRTKI/\\/ EL)EISURE AND ENTERTAINMENTS PRIVATE LIMITED (E-FILED- None
4 | ITA560/HYD/2025 | 2019-20 |[A] YADAGIRI REDDY YARRAMADA (E-FILED - DEFECTIVE) Adv S Sandhya
5 | ITA653/HYD/2025 | 2009-10 |[A] AMERICAN INFOSERV PRIVATE LIMITED (E-FILED - DEFECTIVE) CAP M‘g:c'j Mohan
6 | ITA654/HYD/2025 | 2010-11 |[A] AMERICAN INFOSERV PRIVATE LIMITED (E-FILED - DEFECTIVE) CAP M‘g:c'j Mohan
7 | ITA803/HYD/2025 | 2018-19 |[D] SURESH KOTHAMASU (E-FILED - DEFECTIVE) Adv Mohd Afzal
8 | ITA 1197/HYD/2025 | 2014-15 | [A] SRADHAVATHI YALAMANCHALI (E-FILED - DEFECTIVE) Adv T(Erzzirta”ya
9 | ITA 1553/HYD/2025 | 2023-24 | [A] SAJI KOPA JOHN (E-FILED) Adv ML Niharika
10 | ITA 1580/HYD/2025 | 2022-23 |[D] THERMODYNE DYNAMICS PRIVATE LIMITED (E-FILED-RECTIFIED) CA gﬁ:{(ﬁgp’:ﬂ;"ar
11 | ITA 1593/HYD/2025 | 2017-18 |[D]ASIP SIPL IV (E-FILED) Adv WS Ankith
12 | ITA 1710/HYD/2025 | 2019-20 | [A] MOHAMMAD FAROOQ AHMED NAIM (E-FILED) CA MV Joshi
13 | ITA 1752/HYD/2025 | 2022-23 | [A] GAYATRI PROJECTS LIMITED (E-FILED)
14 | ITA 1753/HYD/2025 | 2022-23 |[D] MSC FAMILY TRUST (E-FILED -PARTIALLY RECTIFIED)
15 | ITA 1754/HYD/2025 | 2015-16 | [A] SRI SRI AERO GROUP (E-FILED)
16 | ITA 1761/HYD/2025 | 2010-11 | [A] GUNA CHANDRA SEELA (E- FILED)
17 | ITA 1762/HYD/2025 | 2011-12 | [A] GUNA CHANDRA SEELA (E-FILED)
18 | ITA 1892/HYD/2025 | 2022-23 |[D] ABHIBUS SERVICES (INDIA) PRIVATE LIMITED (E-FILED)
19 | ITA 1897/HYD/2025 | 2019-20 | [A] PALUSA SRINIVAS (E-FILED)
20 | ITA 2106/HYD/2025 | 2022-23 | [A] ABHIBUS SERVICES (INDIA) PRIVATE LIMITED (E- FILED)
21 | ITA 2259/HYD/2025 | 2020-21 |[A] ABHIBUS SERVICES (INDIA) PRIVATE LIMITED (E-FILED)
22 | ITA 2260/HYD/2025 | 2020-21 | [A] ABHIBUS SERVICES (INDIA) PRIVATE LIMITED (E-FILED)
23 | ITA 2261/HYD/2025 | 2020-21 | [A] ABHIBUS SERVICES (INDIA) PRIVATE LIMITED (E-FILED)
24 | ITA 2262/HYD/2025 | 2020-21 | [A] ABHIBUS SERVICES (INDIA) PRIVATE LIMITED (E-FILED)
25 | ITA 2263/HYD/2025 | 2020-21 | [A] ABHIBUS SERVICES (INDIA) PRIVATE LIMITED (E-FILED)
Assistant Registrar

15-Jan-2026




INCOME TAX APPELLATE TRIBUNAL, HYDERABAD BENCHES

CAUSE LIST OF B BENCH FOR 09-FEBRUARY-2026 (MONDAY)

Srl | Appeal Number |Assmt. Year Assessee Name Counsel
1 | ITA527/HYD/2023 | 2017-2018 | [A] PABBAREDDY KODANDARAMIREDDY (E-FILED) CA K A Sai Prasad
2 | ITAS5/HYD/2024 | 2017-18 |[D] MADDIPATLA NAGESWARA NAIDU (E-FILED) CA K A Sai Prasad
3 | ITA484/HYD/2025 | 2018-19 |[A] EXPRESSWAY SERVICES PRIVATE LIMITED (E-FILED - DEFECTIVE) None éﬁg{%’g)”me”t
4 | ITA485/HYD/2025 | 2019-20 |[A] EXPRESSWAY SERVICES PVT LTD (E-FILED - DEFECTIVE) None F(,ggi%’nr)”me”t
5 | ITA486/HYD/2025 | 2020-21 |[A] EXPRESSWAY SERVICES PVT LTD (E-FILED - DEFECTIVE) None F(,g\g{%’;)”me”t
6 | ITA878/HYD/2025 | 2018-19 |[A] AASHI REALTORS (E-FILED) CA M.V. Joshi
7 | ITA890/HYD/2025 | 2019-20 |[A] RAGHUPATHI REDDY SAMPATH (E-FILED - DEFECTIVE) CAP M‘;{:g Mohan
8 | ITA 1045/HYD/2025 | 2020-21 |[A] AURO INFRA PRIVATE LIMITED (E- FILED - DEFECTIVE) CA Padmini Reddy
9 | ITA 1059/HYD/2025 | 2019-20 |[D] SESA CHEM INDIA PRIVATE LIMITED (E-FILED - RECTIFIED) Adv S Sandhya
10 | ITA 1149/HYD/2025 | 2019-20 | [A] SESA CHEM INDIA PRIVATE LIMITED (E-FILED - DEFECTIVE) Adv S Sandhya
11 | ITA 1153/HYD/2025 | 2018-19 |[A] SESA CHEM INDIA PRIVATE LIMITED (E-FILED) Adv S Sandhya
12 | ITA 1234/HYD/2025 | 2018-19 |[A] MEDAK CATHOLIC MISSION (E-FILED) CA E S Ranganath
13 | ITA 1261/HYD/2025 | 2022-23 |[A] KOLORS HEALTHCARE INDIA PRIVATE LIMITED (E-FILED) CAP M‘g:c'j Mohan
14 | ITA 1321/HYD/2025 | 2014-15 |[A] PRANEETH RESOURCES PRIVATE LIMITED (E-FILED - DEFECTIVE) Assessee
15 | ITA 1541/HYD/2025 | 2013-14 | [A] MOOLA PADMAJA (E-FILED) Assessee
16 | ITA 1557/HYD/2025 | 2013-14 |[A] LAVANYA POLU (E-FILED) Assessee
17 | ITA 1583/HYD/2025 | 2018-19 | [A] SURYA NAIK RATHLAVATH (E-FILED) Adv S Sandhya
18 | ITA 1765/HYD/2025 | 2016-17 | [A] CHIGURUPATI LEELA RANI (E-FILED)
19 | ITA 1766/HYD/2025 | 2015-16 |[A] NAMIREDDY KONDAL REDDY (E-FILED)
20 | ITA 1902/HYD/2025 | 2018-19 | [A] BANDARU SESHAIAH (E-FILED)
21 | ITA 1903/HYD/2025 | 2016-17 | [A] SUJALA INFRASTRUCTURE PRIVATE LIMITED (E-FILED)

Assistant Registrar
15-Jan-2026|




INCOME TAX APPELLATE TRIBUNAL, HYDERABAD BENCHES

CAUSE LIST OF B BENCH FOR 10-FEBRUARY-2026 (TUESDAY)

Srl | Appeal Number |Assmt. Year Assessee Name Counsel

1 | ITA212/HYD/2025 | 2016-17 |[D]KVR CONSULTANCY PRIVATE LIMITED (E-FILED - RECTIFIED) CA M.V. Joshi

2 | ITA475/HYD/2025 | 2013-2014 |[A] SAIREDDY BOMMAREDDY (E-FILED) CA Satish Kumar
3 | ITA502/HYD/2025 | 2017-18 |[A]R N CONSTRUCTIONS (E-FILED - DEFECTIVE) Adv Tkucnr;girta”ya
4 | ITA721/HYD/2025 | 2017-18 |[A] PRAMEELA KORANI (E-FILED - DEFECTIVE) Assessee

5 | ITA914/HYD/2025 | 2018-19 |[A] NOVA BATTERIES PRIVATE LIMITED (E-FILED - DEFECTIVE) Assessee

6 | ITA 1011/HYD/2025 | 2021-22 |[A] GOPAL REDDY GATTU (E-FILED - DEFECTIVE) Adv Lfrzzirta”ya
7 | ITA 1048/HYD/2025 | 2022-23 | [A] PTG ESTATES LLP (E-FILED - DEFECTIVE) CA A Srinivas

8 | ITA 1089/HYD/2025 | 2014-15 |[A] PRATHIMA INFRASTRUCTURE LIMITED (E-FILED) None égfi{?;:)”me"t
9 | ITA 1090/HYD/2025 | 2015-16 |[A] PRATHIMA INFRASTRUCTURE LIMITED (E-FILED) None gﬁg{f’o‘ﬁ;‘me"t
10 | ITA 1091/HYD/2025 | 2016-17 |[A] PRATHIMA INFRASTRUCTURE LIMITED (E-FILED - DEFECTIVE) None gﬁg{?our:)”me”t
11 | ITA 1092/HYD/2025 | 2017-18 |[A] PRATHIMA INFRASTRUCTURE LIMITED (E-FILED - DEFECTIVE) None gﬁg{?;:)”me”t
12 | ITA 1093/HYD/2025 | 2018-19 |[A] PRATHIMA INFRASTRUCTURE LIMITED (E-FILED - DEFECTIVE) None ,ggﬁi%ﬂ)”me”t
13 | ITA 1094/HYD/2025 | 2019-20 |[A] PRATHIMA INFRASTRUCTURE LIMITED (E-FILED - DEFECTIVE) None éﬁﬁi?;:)”me”t
14 | ITA 1095/HYD/2025 | 2020-21 |[A] PRATHIMA INFRASTRUCTURE LIMITED (E-FILED - DEFECTIVE) None éﬁﬁi?;r:)”me”t
15 | ITA 1125/HYD/2025 | 2016-17 |[D] PRATHIMA INFRASTRUCTURE LIMITED (E-FILED - DEFECTIVE) None éﬁﬁi%’r:)”me”t
16 | ITA 1126/HYD/2025 | 2017-18 |[D] PRATHIMA INFRASTRUCTURE LIMITED (E-FILED- DEFECTIVE) None éﬁg{%’g)”me”t
17 | ITA 1127/HYD/2025 | 2018-19 |[D] PRATHIMA INFRASTRUCTURE LIMITED (E-FILED - DEFECTIVE) None F(,ggi%’nr)”me”t
18 | ITA 1128/HYD/2025 | 2019-20 |[D] PRATHIMA INFRASTRUCTURE LIMITED (E-FILED - DEFECTIVE) None éﬁg{%’;g‘me”t
19 | ITA 1129/HYD/2025 | 2020-21 |[D] PRATHIMA INFRASTRUCTURE LIMITED (E-FILED - DEFECTIVE) None éﬁg{%’;g‘me”t
20 | ITA 1435/HYD/2025 | 2017-18 | [A] SUDHAKAR REDDY CHIRRA (E-FILED) AP Mlljar:clj Monan
21 | ITA 1598/HYD/2025 | 2014-2015 | [A] RAVINDRA KUMAR GUPTA (E-FILED) Assessee

22 | ITA 1730/HYD/2025 | 2012-13 | [A] BAPTIST CHRUCH DILSUKH NAGAR (E-FILED - DEFECTIVE) Adv S Sandhya
23 | ITA 1731/HYD/2025 | 2015-16 | [A] BAPTIST CHRUCH DILSUKH NAGAR (E-FILED - DEFECTIVE) Adv S Sandhya
24 | ITA 1732/HYD/2025 | 2015-16 | [A] BAPTIST CHRUCH DILSUKH NAGAR (E-FILED- DEFECTIVE) Adv S Sandhya
25 | ITA 1906/HYD/2025 | 2018-19 |[A] AMRCL KCL (3V) (E-FILED)

26 | ITA 1908/HYD/2025 | 2021-22 | [A] MADIPANCHA MOHAMMAD BASHA (E-FILED)

Assistant Registrar
15-Jan-2026|




INCOME TAX APPELLATE TRIBUNAL, HYDERABAD BENCHES

CAUSE LIST OF B BENCH FOR 11-FEBRUARY-2026 (WEDNESDAY)

Srl | Appeal Number |Assmt. Year Assessee Name Counsel

1 | ITA477/HYD/2024 | 2017-18 | [A] JAMIA OSMAN BIN AFFAN EDUCATION SOCIETY (E-FILED - RECTIFIED) Assessee

2 | ITA631/HYD/2024 | 2024-25 |[A]JAMIA OSMAN BIN AFFAN EDUCATION SOCIETY (E-FILED) Assessee

3 | ITA479/HYD/2024 | 202223 |[A] GOOD HEALTH INSURANCE TPA LIMITED (E-FILED - RECTIFIED) CA A Srinivas

4 | ITA916/HYD/2025 | 201213 | [D] MOTILAL JAIN (E-FILED - RECTIFIED) CA K A Sai Prasad
5 | ITA 1124/HYD/2025 | 2018-19 | [A] TELLAKULA RAGHAVENDRA KUMAR (E-FILED) Adv Shobitha

6 | ITA 1260/HYD/2025 | 2018-19 | [A] SRI RAMA AGRI GENETICS (INDIA) PRIVATE LIMITED (BY HAND) Adv P Vinod

7 | ITA 1289/HYD/2025 | 2010-11 | [A] GRANULES INDIA LIMITED (E-FILED - RECTIFIED) %L;Eh;:;

8 | ITA 1330/HYD/2025 | 2017-18 | [A] KRISHNA CONSTRUCTIONS (E-FILED) Adv DRZQZ';hakar
9 | ITA 1450/HYD/2025 | 2014-15 | [A] NARAYANA REDDY EDUCATIONAL SOCIETY (E-FILED - DEFECTIVE) CA Sravani

10 | ITA 1451/HYD/2025 | 2015-16 | [A] NARAYANA REDDY EDUCATIONAL SOCIETY (E-FILED - DEFECTIVE) CA Sravani

11 | ITA 1452/HYD/2025 | 2016-17 | [A] NARAYANA REDDY EDUCATIONAL SOCIETY (E-FILED - DEFECTIVE) CA Sravani

12 | ITA 1453/HYD/2025 | 2017-18 | [A] NARAYANA REDDY EDUCATIONAL SOCIETY (E-FILED - DEFECTIVE) CA Sravani

13 | ITA 1454/HYD/2025 | 2018-19 | [A] NARAYANA REDDY EDUCATIONAL SOCIETY (E-FILED - DEFECTIVE) CA Sravani

14 | ITA 1567/HYD/2025 | 2016-17 | [A] PRASAD NIMMAGADDA (E-FILED) CA Sayyad Sadak
15 | ITA 1687/HYD/2025 | 2017-18 | [A] NAYAGANTI JAYASANKAR (E-FILED) Assessee

16 | ITA 1911/HYD/2025 | 2018-19 | [A] SUCHARITHA REDDY METTU (E-FILED)

17 | ITA 1912/HYD/2025 | 2011-12 | [A] CHINTAKUNTA MUNAYAGARI GOPAL (E-FILED)

Assistant Registrar

15-Jan-2026|




INCOME TAX APPELLATE TRIBUNAL, HYDERABAD BENCHES

CAUSE LIST OF B BENCH FOR 12-FEBRUARY-2026 (THURSDAY)

Srl | Appeal Number |Assmt. Year Assessee Name Counsel

1 ITA 250/HYD/2021 2016-17 [A] KANTAR GDC INDIA PRIVATE LIMITED CA Ashish Sarda
2 ITA 726/HYD/2024 2021-22 [D] VADLAMANI UMA MAHESHWARI (E-FILED) CA S Venugopal
3 ITA 754/HYD/2025 2018-19 [A] ANITHA NEERUKONDA (E-FILED) Adv P Vinod

4 ITA 758/HYD/2025 2015-16 [A] SUDHEER PARIMALA (E-FILED - RECTIFIED) CA A Srinivas

5 ITA 771/HYD/2025 2018-19 | [A] RAMANA KUMAR VEERAPANENTI (E-FILED) Adv P Vinod

6 ITA 901/HYD/2025 2018-19 [A] NAGBHUSHAN VEERAPANENI (E-FILED) Adv P Vinod

7 | ITA956/HYD/2025 | 2017-18 |[D] C K ENTERTAINMENTS PRIVATE LIMITED (E-FILED) CA Sa?c')‘:ﬁiMi"”d
8 | ITA957/HYD/2025 | 2019-20 |[D]C K ENTERTAINMENTS PRIVATE LIMITED (E-FILED) CA Sa?(')‘:ﬁiMi"”d
9 | ITA 1078/HYD/2025 2016-17 [A] MANCHALA RAVINDER ALIAS RAVIENDRA (E-FILED) CA A Rajesh
10 | ITA 1139/HYD/2025 2016-17 [D] M/S. INDUS COFFEE PRIVATE LIMITED (E-FILED) Venka?gr\llaliayana
11 | ITA 1319/HYD/2025 2021-22 [A] SRI VENKATESWARA CINE CHITRA LLP (E-FILED) CA A Srinivas
12 | ITA 1916/HYD/2025 2009-10 [A] MOHAN GUPTA (E-FILED)

13 | ITA 1917/HYD/2025 2010-11 [D] STYLISH HOLMES REAL ESTATES PRIVATE LIMITED (E-FILED)

14 | ITA 1918/HYD/2025 2011-12 [D] STYLISH HOLMES REAL ESTATES PRIVATE LIMITED (E-FILED)

Assistant Registrar

15-Jan-2026




INCOME

TAX APPELLATE TRIBUNAL, HYDERABAD BENCHES

CAUSE LIST OF B BENCH FOR 16-FEBRUARY-2026 (MONDAY)

Srl | Appeal Number |Assmt. Year Assessee Name Counsel

1 ITA 113/HYD/2021 2016-17 ,LDY]DIESE/I:[')\‘ZIES BOBBA GROUND HANDLING SERVICES PRIVATE LIMITED CA Sowndarya

2 ITA 847/HYD/2024 2017-18 [A] MADURAI-TUTICORIN EXPRESSWAYS LIMITED (E-FILED- DEFECTIVE) CA Harshith Sharma
3 | ITA 1120/HYD/2025 2016-17 [A] VARIEGATE PROJECTS PRIVATE LIMITED (E-FILED - DEFECTIVE) Assessee

4 | ITA 1244/HYD/2025 2014-15 [A] VARIEGATE PROJECTS PRIVATE LIMITED (E-FILED - DEFECTIVE) Mr. Namit Jain

5 | ITA 1147/HYD/2025 2019-20 | [A] VISHAL JAIN (E-FILED - DEFECTIVE) Adv S Sandhya

6 | ITA 1150/HYD/2025 2017-18 [A] ANKIT VIJAYWARGIYA (E-FILED - DEFECTIVE) Adv SNSR Chinmai
7 | ITA 1262/HYD/2025 2020-21 [A] PVV INFRA LIMITED (E-FILED - RECTIFIED) Adv M Vani

8 | ITA 1294/HYD/2025 2017-18 | [A] YERRAGUDI VENKATA SIVA REDDY (E-FILED - DEFECTIVE) None

9 | ITA 1523/HYD/2025 2024-25 [A] NMDC LIMITED (E-FILED) CA Darshan Jakharia
10 | ITA 1558/HYD/2025 | 2023-2024 | [A] AML MOTORS PRIVATE LIMITED (E-FILED- DEFECTIVE) CA Harshith Sharma
11 | ITA 1636/HYD/2025 2021-22 | [A] SHUBHANANDII CHIT FUNDS PRIVATE LIMITED (E-FILED) Adv S Sandhya
12 | ITA 1688/HYD/2025 2019-20 [D] KRISHNA KANTH AMAND (E-FILED) CA Avinash P

13 | ITA 1689/HYD/2025 2019-20 [D] RUTUJA PROJECTS (E-FILED) CA Avinash P

14 | ITA 1923/HYD/2025 2016-17 [A] ALLRUI SRINIVAS RAJU (E-FILED)

15 | ITA 1924/HYD/2025 2013-14 [A] UJJAINI MAHAKALI DEVASTHANAM (E-FILED)

16 | ITA 1925/HYD/2025 2014-15 [A] UJJAINI MAHAKALI DEVASTHANAM (BY HAND)

17 | ITA 1926/HYD/2025 2018-19 [A] UJJAINI MAHAKALI DEVASTHANAM (E-FILED)

Assistant Registrar,

15-Jan-2026




INCOME TAX APPELLATE TRIBUNAL, HYDERABAD BENCHES

CAUSE LIST OF B BENCH FOR 17-FEBRUARY-2026 (TUESDAY)

Srl | Appeal Number |Assmt. Year Assessee Name Counsel
1 | ITA480/HYD/2022 | 2018-19 |[A] MYLAN LABORATORIES LIMITED CA P;:;Z’;:and
2 | ITA226/HYD/2023 | 2018-19 |[A] MYLAN LABORATORIES LIMITED CA P;ﬁii?;:and
3 | ITA 1287/HYD/2025 | 2022-2023 |[A] ANILKUMAR REDDY TIPAREDDY (E-FILED - DEFECTIVE) CA Pa‘é?)’:trumar
4 | ITA 1367/HYD/2025 | 2014-15 |[D] MAHAVEER INFOWAY LIMITED (E- FILED) Assessee
5 | ITA 1535/HYD/2025 | 2015-16 | [D] MAHAVEER INFOWAY LIMITED (E-FILED) Assessee
6 | ITA 1379/HYD/2025 | 2017-18 |[A] ANIL REDDY KOMATIREDDY (E- FILED) CA Avinash
7 | ITA 1386/HYD/2025 | 2020-21 |[A] NTT INDIA DIGITAL PRIVATE LIMITED (E-FILED - DEFECTIVE) CA Ravi Bharadawaj
8 | ITA 1599/HYD/2025 | 2021-22 |[D] PRASANNA LAKSHMI CHAKKA (E-FILED) Adv P Vinod
9 | ITA 1600/HYD/2025 | 2022-23 |[D] PRASANNA LAKSHMI CHAKKA (E-FILED) Adv P Vinod
10 | ITA 1616/HYD/2025 | 2016-17 | [A] FILATEX FASHIONS LIMITED (E-FILED) Mr. Parameshwar
CAM
11 | ITA 1667/HYD/2025 | 2014-15 | [A] MRUNALINI KALAGARA (E-FILED) Chandramouleswara
Rao
12 | ITA 1784/HYD/2025 | 2021-22 |[D] MATRIX POWER WIND PRIVATE LIMITED (E- FILED) Adv R Mohan Kumar
13 | ITA 1807/HYD/2025 | 2017-18 |[A] RAJENDER MACHA (E- FILED)
14 | ITA 1929/HYD/2025 | 2018-19 | [A] VINDHYA PHARMA (INDIA) PRIVATE LIMITED (E-FILED)
15 | ITA 1930/HYD/2025 | 2020-21 | [A] VENKATA SURYANARAYANA RAJU RUDRARAIU (E-FILED)

Assistant Registrar
15-Jan-2026|




INCOME TAX APPELLATE TRIBUNAL, HYDERABAD BENCHES

CAUSE LIST OF B BENCH FOR 18-FEBRUARY-2026 (WEDNESDAY)

Srl | Appeal Number |Assmt. Year Assessee Name Counsel

1 | ITA 1232/HYD/2025 | 2017-18 |[D] BOBBILI ANAND REDDY (E-FILED - DEFECTIVE) None

2 | ITA 1272/HYD/2025 | 2013-14 | [A] REKHA CORPORATION PRIVATE LIMITED (E-FILED - DEFECTIVE) CA MV Joshi

3 | ITA 1605/HYD/2025 | 2016-17 |[D] SRI VENKATESWARA CINE CHITRA LLP (E-FILED) CA A Srinivas

4 | ITA 1749/HYD/2025 | 2016-17 |[D] SRI VENKATESWARA CINE CHITRA LLP (E-FILED) CA A Srinivas

5 | ITA 1624/HYD/2025 | 2023-24 | [A] ANJALI AGRO FARMS PRIVATE LIMITED (E-FILED) Adv Kag,'ggh Nath
6 | ITA 1796/HYD/2025 | 2007-08 | [A] NUKARAPU SURYA PRAKASA RAO (E-FILED) AP Mt;{r:clj Monen
7 | ITA 1808/HYD/2025 | 2017-18 |[A] KLSR INFRATECH LIMITED (E- FILED)

8 | ITA 1809/HYD/2025 | 2018-19 |[A] KLSR INFRATECH LIMITED (E- FILED)

9 | ITA 1810/HYD/2025 | 2019-20 |[A] KLSR INFRATECH LIMITED (E- FILED)

10 | ITA 1811/HYD/2025 | 2020-21 | [A] KLSR INFRATECH LIMITED (E- FILED)

11 | ITA 1937/HYD/2025 | 2015-16 | [A] MS CHENNAI SHOPPING MALL (E-FILED)

12 | ITA 1938/HYD/2025 | 2021-22 | [A] SAJI KOPA JOHN (E-FILED)

13 | ITA 1930/HYD/2025 | 2024-25 F[IAE]E gr)u GOWRI SANKARA SAGARA (UPPARA) ANNA SATHRA SANGHAM (E-

Assistant Registrar

15-Jan-2026




INCOME TAX APPELLATE TRIBUNAL, HYDERABAD BENCHES

CAUSE LIST OF B BENCH FOR 19-FEBRUARY-2026 (THURSDAY)

Srl | Appeal Number |Assmt. Year Assessee Name Counsel

1 | ITA 1351/HYD/2024 2021-22 R[ég:_II?;IEé_-DG)E GAS TURBINE SERVICES PRIVATE LIMITED (E-FILED - CA Vikram Udupa
2 ITA 968/HYD/2025 2014-15 [A] RAJA SEKHAR NERAVATI (E-FILED) Assessee

3 | ITA 1353/HYD/2025 2017-18 [D] SRI INDRA POWER ENERGIES LIMITED (E-FILED) Assessee

4 | ITA 1771/HYD/2025 2021-22 [A] SILIVERU VANI GOPAL (E- FILED) CA K A Sai Prasad

5 | ITA 1950/HYD/2025 2016-17 | [A] AUDHINARAYANA REDDY PAPAREDDY (E-FILED)

6 | ITA 1951/HYD/2025 2017-18 | [A] AUDHINARAYANA REDDY PAPAREDDY (E-FILED)

7 | ITA 1952/HYD/2025 2018-19 | [A] AUDHINARAYANA REDDY PAPAREDDY (E-FILED)

8 | ITA 1953/HYD/2025 2019-20 | [A] AUDHINARAYANA REDDY PAPAREDDY (E-FILED)

9 | ITA 1954/HYD/2025 2017-18 | [A] PININTY NARAYANA REDDY (E-FILED)

Assistant Registrar
15-Jan-2026|




INCOME

TAX APPELLATE TRIBUNAL, HYDERABAD BENCHES

CAUSE LIST OF B BENCH FOR 23-FEBRUARY-2026 (MONDAY)

Srl | Appeal Number |Assmt. Year Assessee Name Counsel

1 | ITA247/HYD/2022 | 2016-17 |[D] KINGS RADIO EXIM PRIVATE LIMITED AP MuRr:clai Monan
2 | CO22/HYD/2025 | 2016-17 |[A]KINGS RADIO EXIM PRIVATE LIMITED (DEFECTIVE) CAP M‘;{:g Mohan
3 | ITA250/HYD/2022 | 2016-17 |[A] SHREEMUKH GOLD PRIVATE LIMITED AP Ml;{r:!)i Monen
4 | ITA608/HYD/2025 | 2012-13 |[A]INCOR INFRASTRUCTURE PRIVATE LIMITED (E-FILED - DEFECTIVE) Assessee

5 | ITA676/HYD/2025 | 2017-2018 |[A] PRAVEEN KUMAR VAILA (E-FILED - DEFECTIVE) Adv ?(?J':]:ia':ava”
6 | ITA 1355/HYD/2025 | 2023-24 | [A] MALLADI MURALI MOHAN (E-FILED - DEFECTIVE) CA A Srinivas

7 | ITA 1635/HYD/2025 | 2017-18 | [A] NIZAMIA HYDERABAD WOMENS ASSOCIATION TRUST (E-FILED) Assessee

8 | ITA 1959/HYD/2025 | 2020-21 | [A] CR ASSOCIATES (E-FILED)

9 | ITA 1960/HYD/2025 | 2018-19 |[A] VS LIGNITE POWER PRIVATE LIMITED (E-FILED)

10 | ITA 1961/HYD/2025 | 2016-17 |[A] VENKATA RAMANA MURTHY BOLLAPRAGADA (E-FILED)

Assistant Registrar
15-Jan-2026|
INCOME TAX APPELLATE TRIBUNAL, HYDERABAD BENCHES
CAUSE LIST OF B BENCH FOR 24-FEBRUARY-2026 (TUESDAY)

Srl | Appeal Number |Assmt. Year Assessee Name Counsel

+ | 1A 1237/HvD2024 | 202122 F[IAE]E \é\/)ALAYAR VADAKKENCHERRY EXPRESSWAYS PRIVATE LIMITED (E- CA Ajay Vohra

> | 1A 1363/HYD/2024 | 202122 R[é\é TEISF%IEEDI\)ITIA ADVANCED SCIENCES PRIVATE LIMITED (E-FILED - CA Harshitha V
3 | ITA 1633/HYD/2025 | 2018-19 | [A] CRUX MANAGEMENT SERVICES PVT LTD (E-FILING) CA A Srinivas

4 | ITA 1739/HYD/2025 | 2007-08 |[A] MADHUSUDAN PALA (E-FILED - DEFECTIVE) CA MV Joshi

5 | ITA 1740/HYD/2025 | 2008-09 |[A] MADHUSUDAN PALA (E-FILED - DEFECTIVE) CA MV Joshi

6 | ITA 1741/HYD/2025 | 2009-10 | [A] MADHUSUDAN PALA (E-FILED) CA MV Joshi

7 | ITA 1801/HYD/2025 | 2010-11 | [A] TULIP GRANITES PVT LTD (E-FILED) CA G Srinivasa Rao
8 | ITA 1802/HYD/2025 | 2013-14 | [A] TULIP GRANITES PVT LTD (E-FILED) CA G Srinivasa Rao
9 | ITA 1803/HYD/2025 | 2015-16 | [A] TULIP GRANITES PVT LTD (E-FILED) CA G Srinivasa Rao
10 | ITA 1965/HYD/2025 | 2013-14 |[A] MAMIDI USHA LAKSHMI KUMARI (E-FILED)

11 | ITA 1966/HYD/2025 | 2015-16 | [A] HEMALATHA CHERVU (E-FILED)

Assistant Registrar
15-Jan-2026|




INCOME TAX APPELLATE TRIBUNAL, HYDERABAD BENCHES

CAUSE LIST OF B BENCH FOR 25-FEBRUARY-2026 (WEDNESDAY)

Srl | Appeal Number |Assmt. Year Assessee Name Counsel
] [A] DELOITTE FINANCIAL ADVISORY SERVICES INDIA PRIVATE LIMITED (E- | CA Abdulkadir
1 ITA 569/HYD/2024 2018-19 FILED - RECTIFIED) Jawadwala
2 | ITA 1174/HYD/2024 | 2021-22 |[A] ST JUDE MEDICAL INDIA PRIVATE LIMITED (E-FILED -RECTIFIED) Adv Madhur Agrawal
3 | T 1178/HYD/2024 | 2021-22 | [A] OPEN TEXT TECHNOLOGIES INDIA PRIVATE LIMITED (E-FILED - None
RECTIFIED)
4 | ITA283/HYD/2025 | 2011-12 |[A]PCH GLOBAL SYSTEMS PRIVATE LIMITED (E-FILED - RECTIFIED) CAP Mlg:g Mohan
5 | ITA605/HYD/2025 | 2016-2017 |[A] NISTALA SUDHA (E-FILED) CA D Parida
] [A] SRISIVAKESAVA SRIDATTA KSHTRA SEVA SAMAJAM (BY-POST-
6 | ITABO3/HYD/2025 | 202526 | bi iy vr cace)) None
] [A] SRISIVAKESAVA SRIDATTA KSHETRA SEVA SAMAJAM (BY-POST-
7 | TTABO4/HYD/2025 | 202526 | bi i ED cace) None
8 | ITA 1788/HYD/2025 | 2013-14 |[A] RAAJASEKAR JEEVITHA (E-FILED) AP Mtg:g Monan
9 | ITA 1976/HYD/2025 | 2023-24 | [A] SRINIVAS SUBRAHMANYAM KANTHETI (E-FILED)
10 | ITA 1977/HYD/2025 | 2020-21 |[A] KALLEM SWAGATH REDDY (E-FILED)
Assistant Registrar
15-Jan-2026)
INCOME TAX APPELLATE TRIBUNAL, HYDERABAD BENCHES
CAUSE LIST OF B BENCH FOR 26-FEBRUARY-2026 (THURSDAY)
Srl | Appeal Number |Assmt. Year Assessee Name Counsel
+ | 1A 832/HYD/2024 | 202021 | LAl WHATSAPP APPLICATION SERVICES PRIVATE LIMITED (E-FILED- CA Amulya K
DEFECTIVE)
2 | ITA 1149/HYD/2024 | 2021-22 |[A] WHATSAPP APPLICATION SERVICES PRIVATE LIMITED (E-FILED) CA Amulya K
3 | ITA 1662/HYD/2025 | 2018-19 |[A] THE PRIMARY AGRICULTURAL COOPERATIVE SOCIETY LTD (E-FILED) None
4 | [TA 1663/HYD/2025 | 201920 | [A] THE PRIMARY AGRICULTURAL COOPERATIVE SOCIETY (E-FILED - None
DEFECTIVE)
5 | ITA 1774/HYD/2025 | 2023-24 |[A] SRI LAKSHMI SRINIVASA OIL CO (E- FILED) Agr\:azasvﬁa
6 | ITA 1783/HYD/2025 | 2018-19 |[D] NIPRO MEDICAL INDIA PRIVATE LIMITED (E- FILED) Assessee
7 | ITA 1785/HYD/2025 | 2016-17 |[A] PEDAVEETI SWATHI (E- FILED) Adv Tkucn'l?rta”ya
Assistant Registrar

15-Jan-2026|




INCOME TAX APPELLATE TRIBUNAL, HYDERABAD BENCHES

CAUSE LIST OF SM BENCH FOR 04-FEBRUARY-2026 (WEDNESDAY)

Srl | Appeal Number |Assmt. Year Assessee Name Counsel
1 | ITA 1304/HYD/2025 2018-19 | [A] VENKATRAMUDU DOMDE (E-FILED - DEFECTIVE) CA A Srinivas
2 | ITA 1425/HYD/2025 2017-18 [A] THE KURNOOL URBAN CO-OP CREDIT SOCIETY LTD (E- FILED) Adv S Sandhya
3 | ITA 1661/HYD/2025 2015-16 [A] DANDEBOINA RAMESH (E-FILED - DEFECTIVE) CA V Srinivasa
4 | ITA 1780/HYD/2025 2017-18 | [A] PUTHA BHAGYA LAKSHMI (E- FILED) Adv Chinmayi
Assistant Registrar
15-Jan-2026|
INCOME TAX APPELLATE TRIBUNAL, HYDERABAD BENCHES
CAUSE LIST OF SM BENCH FOR 05-FEBRUARY-2026 (THURSDAY)
Srl | Appeal Number |Assmt. Year Assessee Name Counsel
1 ITA 543/HYD/2025 2017-18 [A] MEER MOHAMMED FAROOQ (E-FILED - DEFECTIVE) Adv Sashank Dundu
2 | ITA 1051/HYD/2025 | 2017-18 |[A] DEVARAIU GAJJI (E-FILED - DEFECTIVE) Adv T(E;Z'rta”ya
3 | ITA 1890/HYD/2025 2019-20 [A] MAYURI REDDY JITTA (E-FILED)
4 | ITA 1891/HYD/2025 2017-18 [A] SARDA BRIJGOPAL (E-FILED)
Assistant Registrar

15-Jan-2026|




INCOME TAX APPELLATE TRIBUNAL, HYDERABAD BENCHES

CAUSE LIST OF SM BENCH FOR 09-FEBRUARY-2026 (MONDAY)

Srl | Appeal Number |Assmt. Year Assessee Name Counsel
1 | ITA 1194/HYD/2025 2022-23 | [A] VENKATA RAMANA RAO NEERELLA (E-FILED - DEFECTIVE) CA K C Devdas
2 | ITA 1371/HYD/2025 2017-18 [A] ABDUL SALAM SHAIK (E- FILED - RECTIFIED) None
3 | ITA 1640/HYD/2025 2017-18 [A] REDDY SEVA SANGHAM AT NANDYAL (E-FILED) Adv P Vinod
4 | ITA 1797/HYD/2025 | 2017-18 | [A] GADDAM USHASHRI (E-FILED) CA Sakshi
Deshpande
5 | ITA 1800/HYD/2025 2020-21 | [A] MANIKANTA PRUDHVI PRABHAKAR JONNALA (E-FILED) Adv Abhinay Reddy
Assistant Registrar
15-Jan-2026|
INCOME TAX APPELLATE TRIBUNAL, HYDERABAD BENCHES
CAUSE LIST OF SM BENCH FOR 10-FEBRUARY-2026 (TUESDAY)
Srl | Appeal Number |Assmt. Year Assessee Name Counsel
) [A] DHARMAVARAM PRIMARY AGRICULTURAL COOPERATIVE SOCIETY (E- CAC
1 ITA 1313/HYD/2025 2018-19 FILED - DEFECTIVE) Subrahamanyam
i [A] DHARMAVARAM PRIMARY AGRICULTURAL COOPERATIVE SOCIETY (E- CAC
2 | ITA 1314/HYD/2025 2019-20 FILED - DEFECTIVE) Subrahamanyam
3 | ITA 1793/HYD/2025 1996-97 [A] JAYAKRISHNA NANDAMURI (E-FILED) Adv A Harish
4 | ITA 1907/HYD/2025 2017-18 | [A] DILLIBABU KATIKAM (E-FILED)
Assistant Registrar

15-Jan-2026




INCOME TAX APPELLATE TRIBUNAL, HYDERABAD BENCHES

CAUSE LIST OF SM BENCH FOR 11-FEBRUARY-2026 (WEDNESDAY)

Srl | Appeal Number |Assmt. Year Assessee Name Counsel
1 | ITA 1141/HYD/2025 2018-19 | [A] VIJAYA MALISETTY (E-FILED) Adv Mohd Afzal
2 | ITA 1203/HYD/2025 2021-22 [A] BHIMIREDDYGARI BHIMI REDDY (E-FILED - DEFECTIVE) Adv P Vinod

[A] CHILLAKURU PRIMARY AGRICULTURAL COOPERATIVE SOCIETY LIMITED

3 | ITA 1522/HYD/2025 2018-19 NO V 529 (E-FILED) None
4 | ITA 1620/HYD/2025 2017-18 [A] SURESH NAMMI (E-FILED - DEFECTIVE) None
Assistant Registrar
15-Jan-2026|
INCOME TAX APPELLATE TRIBUNAL, HYDERABAD BENCHES
CAUSE LIST OF SM BENCH FOR 12-FEBRUARY-2026 (THURSDAY)
Srl | Appeal Number |Assmt. Year Assessee Name Counsel
1 ITA 834/HYD/2025 2017-18 [A] ATIKALAGUNDU L NARAYANA REDDY AMD CO (E-FILED) Adv M L Niharika
2 | ITA 1174/HYD/2025 2013-14 [A] PREETI GUPTA (E-FILED - DEFECTIVE) CA K A Sai Prasad
3 | ITA 1401/HYD/2025 2017-18 [A] PATHAN SHAHAZADIBEGUM (E-FILED - RECTIFIED) CA K A Sai Prasad
4 | ITA 1402/HYD/2025 2017-18 [A] PATHAN SHAHAZADIBEGUM (E-FILED - RECTIFIED) CA K A Sai Prasad
5 | ITA 1403/HYD/2025 2017-18 [A] PATHAN SHAHAZADIBEGUM (E-FILED - RECTIFIED) CA K A Sai Prasad
6 | ITA 1531/HYD/2025 | 2022-2023 | [A] TIRUPATHI ARSAM (E-FILED) None
7 | ITA 1705/HYD/2025 | 2020-21 |[A] AMITH VISHNAV GUDIMELLA (E-FILED) Adv TI;IJC;Z'rta”Va
8 | ITA 1919/HYD/2025 2023-24 [A] RAMA NAIDU GUTHA (E-FILED)
Assistant Registrar

15-Jan-2026|




INCOME TAX APPELLATE TRIBUNAL, HYDERABAD BENCHES

CAUSE LIST OF SM BENCH FOR 16-FEBRUARY-2026 (MONDAY)

Srl Appeal Number Assmt. Year Assessee Name Counsel
1 ITA 492/HYD/2025 2017-18 [A] SIDDAPURAM NAGARAJ (E-FILED - PART RECTIFIED) CA Akash Deshpande
2 ITA 1551/HYD/2025 2014-15 [A] KOPPAVARAPU SUNEEL KUMAR (E-FILED- DEFECTIVE) Adv Venkata Suseela
3 ITA 1922/HYD/2025 2013-14 [A] TANGENT SOLUTIONS INDIA PRIVATE LIMITED (E-FILED)
Assistant Registrar
15-Jan-2026|
INCOME TAX APPELLATE TRIBUNAL, HYDERABAD BENCHES
CAUSE LIST OF SM BENCH FOR 17-FEBRUARY-2026 (TUESDAY)
Srl Appeal Number Assmt. Year Assessee Name Counsel
1 ITA 1792/HYD/2025 2021-22 F[I?-]EIFD’})QIMARY AGRICULTURAL CO-OPERATIVE SOCIETY LIMITED NUSTHULAPUR (E- None
Assistant Registrar
15-Jan-2026|
INCOME TAX APPELLATE TRIBUNAL, HYDERABAD BENCHES
CAUSE LIST OF SM BENCH FOR 18-FEBRUARY-2026 (WEDNESDAY)
Srl Appeal Number Assmt. Year Assessee Name Counsel
1 ITA 1656/HYD/2025 2011-12 [A] HARI HARAN KUMARAPURAM GOPAL IYER (E-FILED) CA Phaneendra Nag
Assistant Registrar
15-Jan-2026|
INCOME TAX APPELLATE TRIBUNAL, HYDERABAD BENCHES
CAUSE LIST OF SM BENCH FOR 19-FEBRUARY-2026 (THURSDAY)
Srl Appeal Number Assmt. Year Assessee Name Counsel
1 ITA 1941/HYD/2025 2017-18 [A] NAGESHWAR RAO ARRAVELLY (E-FILED)
2 ITA 1942/HYD/2025 2015-16 [A] VENKAT REDDY THONDALPALLY (E-FILED)
3 ITA 1943/HYD/2025 2013-14 [A] CHENNA NARAYANA CHAKKA (E-FILED)
4 ITA 1944/HYD/2025 2014-15 [A] CHENNA NARAYANA CHAKKA (E-FILED)
5 ITA 1945/HYD/2025 2019-20 [A] KIRAN KUMAR VELPULA (E-FILED)
Assistant Registrar|

15-Jan-2026|




INCOME TAX APPELLATE TRIBUNAL, HYDERABAD BENCHES

CAUSE LIST OF SM BENCH FOR 23-FEBRUARY-2026 (MONDAY)

Srl | Appeal Number |Assmt. Year Assessee Name Counsel
1 | ITA 379/HYD/2025 2017-18 | [A] MADHUSUDHAN GADE (E-FILED - DEFECTIVE) CA M V Joshi
Assistant Registrar
15-Jan-2026|
INCOME TAX APPELLATE TRIBUNAL, HYDERABAD BENCHES
CAUSE LIST OF SM BENCH FOR 24-FEBRUARY-2026 (TUESDAY)
Srl | Appeal Number |Assmt. Year Assessee Name Counsel
1 | ITA 1641/HYD/2025 2017-18 [A] MOHAMMED IBRAHIM ALI SIDDIQUI JUNAID (E-FILED) Adv P Vinod
2 | ITA 1668/HYD/2025 | 2017-18 |[A] MALLAPPA GONGALLA (E-FILED) Adv DRZLZ';hakar
Assistant Registrar

15-Jan-2026|




